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Parivesh Bhavan, Forest Complex
Transport Nagar, Jammu, 180 006
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membersecretaryjkspcb@gmail.com — Rajbagh, Srinagar, 190 008

0191 - 2472881, 2476925

Consultant (Judicial),
Hon’ble National Green Tribunal, (P.B)
New Delhi.

No. JKPCC/NGT/130/023/ /¢ — > & Dt. 4-04-2024.

Sub: - Compliance Status of all Brick Kilns in the Union Territory of Jammu &
Kashmir submitted in compliance to Hon’ble National Green Tribunal
Order Dated 02-02-2024 in O.A No. 594 / 2022 titled Syed Riyaz V/s Union
Territory of J&K and Ors.

Sir,

In compliance to the Hon’ble National Green Tribunal Order Dated 02-02-
2024 in OA No. 594/2022 titled Syed Riyaz V/s UT of Jammu and Kashmir, kindly
find enclosed the Compliance Status of all Brick Kilns in the Union Territory of

Jammu & Kashmir, in this regard.

The Compliance status may kindly be taken on record and placed before the

Hon’ble NGT for consideration please.

Yours faithfully,

Encl: (As above) QGlCd.e&LM{_
(Ghansham Singh) JKAS

4.
Member Secretary 6 24
JKPCC, Jammu
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Before the Hon’ble National Green Tribunal
Principal Bench, New Delhi

Original Application No. 594 of 2022

IN THE MATTER OF Syed Riyaz v/s Union Territory of
Jammu and Kashmir.

Compliance Status of all Brick Kilns in the Union Territory of Jammu &

Kashmir submitted in compliance to Hon’ble National Green Tribunal
Order Dated 02-02-2024 in O.A No. 594 / 2022 titled Syed Riyaz V/s

Union Territory of J&K and Ors.

Background: -

The Hon’ble National Green Tribunal (NGT) was pleased to pass
following directions vide its dated 02-02-2024 in the O.A No. 594/2022

operative part of which is as under: -

“132 brick kilns are operating without consent in contravention of the
direction of the Tribunal dated 04.01.2024 wherein concerned officers of
J&K PCC were directed to ensure that no brick kiln is set up and operated
without obtaining Consent to Establish (CTE) / Consent to Operate (CTO)

from J&KPCC and without due compliance of environmental normes.

In the report dated 20.01.2024 nothing has been disclosed as regards
the action which has been taken against 132 brick kilns operating
without consent. Hence, we deem it proper to issue notice to Principal
Secretary, Department of Environment, J&K requiring him to file

response disclosing action taken for proper functioning of J&K PCC and

2561
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also action taken against the brick kilns which have been set up and are

operating without CTE/CTO and without following environmental norms.

Letresponse be filed by Principal Secretary, Department of Environment,
J&K at least one week before the next date of hearing by email at judicial-

ngt@gov.in preferably in the form of searchable PDF/ OCR Support PDF

and not in the form of Image PDF.”

In Compliance to the Hon’ble NGT directions as referred above, the
Action Taken against the brick kilns, which have been set up and are
operating without CTE/CTO and without following environmental

norms is submitted as under: -

1. The updated status of brick kilns in the UT of Jammu and Kashmir

iIs summarised here as under :-

Total number of the Brick kilns in J&K 570
A) Brick Kilns consented
(i) Brick Kilns Functional with Consent 203
to Operate (CTO)
(ii) Brick Kilns consented for Consent to 02
Establish (CTE)
Sub Total=a 205

B) Brick Kilns without Consent to
Operate/ Expired/Refused

(i) Brick Kilns without Consent 122
(ii) Brick Kilns with Expired Consent to 233
operate validity
(iii) Brick Kilns with Expired Consent to 05
Establish
(iv) Brick Kilns with refused Consent 05
Sub Total=b 365
Grand Total = a+b 570

2. That, out of 570 brick kilns in the Union Territory of Jammu and
Kashmir, 205 Brick kilns are consented and are in operation with
valid consent of the J&K Pollution Control Committee and in

remaining 365 brick kilns, there are different categories viz. 122 brick
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kilns those who have not obtained Consent and have ordered to be
closed by the J&K PCC and in remaining 243 brick kilns there are 238
brick kilns those who have obtained consent earlier but have not
renewed their consent under provision of Water/Air Acts have also
been closed by the J&K PCC till they get their consents renewed and
in 05 cases, consent have been refused for not following norms. It is
to mentioned here that all these 243 brick kilns are also ordered to
be closed till they renew their consent following environmental
norms. The updated status of brick kilns is appended as
Annexure (A).

. That regarding implementation status of closure order, out of 365,
closure orders issued in respect of the brick kilns which were
operating without consent, 326 closure orders as per the reports of
respective Regional Directors and Divisional Officers stands
implemented. Remaining 39 brick kilns out of the brick kilns in
respect of which closure orders have been issued in first week of
April 2024 are in the process of implementation through the
respective District Magistrates. However, itis learnt that no brick kiln
is currently functional.

. That the Consent Status of all Brick Kilns of J&K has been uploaded
on the website of J&K Pollution Control Committee i.e.

https://jkpcc.nic.net.in (Scroll on main page and under information

>Generalinformation>Public notice>Consent Status of Brick Kilns in
UT of J&K). The status is regularly updated as & when consent is
issued/renewed.

. That, Directions under Section 31 (A) of Air (Prevention and Control
of Pollution) Act, 1981 have been issued from time to time to all the
District Magistrates (DMs) to ensure that no Brick Kiln is setup and

Page 3 of 5
26‘,\44.-



242

operated without obtaining mandatory Consent to Establish and
Consent to Operate from JK PCC and without due compliance with
environmental norms. The latest directions issued to all the District
Magistrate as on 01-04-2024 for ensuring that no brick kilns is
allowed to operate without having valid consent from J&K Pollution
Control Committee. Copies of directions issued to District
Magistrates (DMs) are appended as Annexure ‘B’.

That in order to have a proper check and control on the defaulting
brick kilns, Divisional Officers J&K PCC have been instructed
through respective Regional Director vide letter No.
JKPCC/NGT/130/719 dated 30-03-2024 to ensure that no Brick kiln
in respect of which closure order has been issued is allowed to
operate, and in case if any violation is noticed, the Divisional Officer
concerned shall immediately report the same to the District
Magistrate, Superintendent of Police of the District, Member
Secretary. Further, the Divisional Officer shall also ensure filing of
the complaint against thg occupier of the Brick kiln in the court
without any delay. The copy of the instructions issued is appended
as Annexure (C)

That, a Public notice has also been issued in local dailies of J&K for
the attention of Brick Kiln owners of J&K to comply strictly with the
environmental norms and adhere to the notification GSR 143 (E)
Dated 22" February 2022 issued by MoEF&CC read with notification
GSR 895(E) Dated 15" December 2023 which reads as under. Copy
of Public notice is appended as Annexure ‘D’.

That, in 10 kms radius of Non-Attainment Cities of Jammu/Srinagar,
Brick kilns without Zig-Zag Technology shall not be permitted to
operate beyond February 2024.

ol
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ii) That, in rest of the area (other than Non-attainment Cities) the Brick
Kilns shall be directed to convert to Zig-Zag Technology by or before
February 2025.

Hence the Compliance Report may kindly be taken on record and
placed before the Hon’ble NGT for consideration please.

Member Secretary
J&K PCC

Page 5 of 5
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Consent 5tat2454< Kilns on 05-04-2024

# |Region |Division |Name Address Consent Status Vail.dity or Closure Order Number Glosuire Drder
Expiry date Date
1 [Kashmir  |Budgam  |Kchinoor Brick Kiln  |Gudsathu Expired CTO 28-Feb-24 59 JKPCC of 2024 05-04-2024
2 |Kashmir  |Budgam  [Muheet Brick Kiln Ichgam Valid CTO 28-Feb-29
. ;g , 161 JKPCC of 2023, followed 15-12-2023
3 |Kashmir  |Budgam  |Gem Brick Kiln Chattergam Expired CTO 31-Oct-14 by 290 of 2024 19-1-2004
4 |Kashmir [Budgam  |Majid BrickKin | 2nZan Valid CTO 28-Feb-29
Chadoora
5 |Kashmir |Budgam |oo02 MyderBrick  |Hushroo, Valid CTO 28-Feb-29
Klin Chadoora
6 |Kashmir [Budgam [ cv ShaimarBrick |Kathir Gund, | .. o 28-Feb-29
Kiln Chadoora
7 |Kashmir |Budgam  [BismahBrickKiln |2t Gund. f i ero 28-Feb-29
Chadoora
. — = 172 JKPCC of 2023, followed 15-12-2023,
8 |Kashmir |Budgam  |Shan Brick Kiln Gudsathu Expired CTO 31-Mar-13 by 222 of 2024 19-1-2004
: Chitroo, .
9 [Kashmir  |Budgam  |Alamdar Brick Kiln Valid CTO 31-Mar-29
Dangerpora
. New Golden Brick .
10 |Kashmir  |Budgam Kiln Gudsathu Expired CTO 28-Feb-24 59 JKPCC of 2024 05-04-2024
. s 174 JKPCC 2023, followed by | 15-12-2023
11 |Kashmir |Budgam  |Red Rose Brick Kiln |Ichkoot Refused 39 JKPCC of 2024 442004
12 |Kashmir  |Budgam |KashaniBrick Kiln  |Ichkoot Valid CTO 28-Feb-29
13 |Kashmir  [Budgam [\ow Shehzad Brick |Qanoongopora, o .t 28-Feb-24 59 JKPCC of 2024 05-04-2024
Kiln Chadoora
14 |Kashmir  [Budgam |lrfan Brick Kiln Ichgam Without Consent 149 JKPCC 2023 01-Feb-23
15 [Kashmir [Budgam  |Red Rose Brick Kiln |- 2"2a" Valid CTO 28-Feb-29
Chadoara
: o Yarikalan, .
16 |Kashmir  |Budgam  |Dar Brick Kiln Expired CTO 28-Feb-24 59 JKPCC of 2024 05-04-2024
Chadoora
17 |Kashmir  |Budgam  |Parvaiz Brick Kiln Ichgam,Budgam |Expired CTO 28-Feb-24 59 JKPCC of 2024 05-04-2024




Consent 5[6tQﬂ46Kiins on 05-04-2024

# |Region |Division |Name Address Consent Status VaI{d|W g Closure Order Number Clo)ies Osier
Expiry date Date
. — Hushroo, j
18 |Kashmir  |Budgam  |Bhat Brick Kiln . Expired CTO 31-Aug-13 163 JKPCC 2023 15-Dec-23
. Bismillah Brick ]
19 [Kashmir  |Budgam Ichgam, Budgam |Expired CTO 30-Mar-09 150 JKPPC of 2023 01-Jan-23
Manufacture
. : v Mahawar, ]
20 |Kashmir  |Budgam  |Firdous Brick Kiln Bt Expired CTO 28-Feb-24 58 JKPCC of 2024 05-04-2024
; o Chitroo, .
21 |Kashmir  |Budgam  |Gousia Brick Kiln Without Consent 164 JKPCC 2023 156-Dec-23
Gudsathu
22 |Kashmir  |Budgam  |Amin Brick Kiln Ichgam Valid CTO 28-Feb-29
23 |Kashmir  |Budgam  |Tawakal Brick Kiln gig;":; Expired CTO 28-Feb-24 59 JKPCC of 2024 05-04-2024
24 |Kashmir [Budgam  |Jeelan BrickKin  |CTO Valid CTO 28-Feb-29
Dangerpora
; g Chitroo, ;
25 |Kashmir  |Budgam  |Rahat Brick Kiln Expired CTO 30-Jul-09 144 JKPCC 2023 01-Feb-23
Dangerpora
; 3 i Dooniwari, .
26 |Kashmir  |Budgam  |Chinar Brick Kiln Without Consent 175 JKPCC 2023 15-Dec-23
Chattergam
Aalipora,
27 |Kashmir  |Budgam  |New Royal Brick Kiln [Mudbal, Without Consent 143 JKPCC 2023 01-Feb-23
Chadoora
28 |Kashmir  |Budgam  |Gowhar Brick Kiln  |Gudsathu Valid CTO 28-Feb-29
29 |Kashmir |Budgam | o GousiaBrick |Mirgund, Valid CTO 28-Feb-29
Kiln Gudsathu
30 [Kashmir |Budgam  |QureshiBrick Kiln  |Kanir, Chadoora |Valid CTO 28-Aug-24
31 [Kashmir  |Budgam  |Tarig Brick Kiln Kulbugh, Wagor [Without Consent 356 JK PCC of 2024 01-Mar-24
32 |Kashmir  (Budgam  [High Land Brick Kiln |Gopalsaif Without Consent 361 JK PCC of 2024 01-Mar-24
33 |Kashmir |Budgam | \ewAlamdarBrick . i Expired CTO 30-Jul-12 166 JKPCC 2023 15-Dec-23

Kiln




Consent stattg)

Kilns on 05-04-2024

# |Region Division |Name Address Consent Status Vah.d“y % Closure Order Number Closure Order
Expiry date Date
3 |Kashmir  |Budgam gf:; ?:l”nmad SheikN |5 gam, Batpora |Expired CTO 28-Feb-24 53 JKPCC of 2024 05-04-2024
35 |Kashmir [Budgam |Monammad Yousuf | . Without Consent 398 JK PCC of 2024 19-Mar-24
Wani Brick Kiln
, . e Yarikalan, . .
36 |Kashmir  |Budgam  |Kohinoor Brick Kiln Chsdéaig Without Consent 168 JKPCC 2023 15-Dec-23
37 |Kashmir |Budgam [Vl Traders Brick |Panzan, Expired CTO 30-Mar-15 126 JKPCC 2023 01-Feb-23
Kiln Chadoora
38 |Kashmir [Budgam |New BhatBrickKiin |2 GUnd. L i6T0 28-Feb-29
Chadoora
39 |Kashmir |Budgam  [Mumtaz BrickKin | 2"Z@M Valid CTO 31-Jan-25
Chadoora
40 |Kashmir  |Budgam  |Alamdar Brick Kiln gazz*:;r . Expired CTO 28-Feb-24 59 JKPCC of 2024 05-04-2024
41 |Kashmir  |Budgam  [Nida Brick Kiln Ichgam Valid CTO 28-Feb-29
42 |Kashmir |Budgam  |New Dar Brick Kiln gjé;’:; Expired CTO 30-Jun-12 152 JKPCC 2023 01-Feb-23
43 |Keshmir |Budgam  |MadinaBrick Kin | oubugh, Valid CTO 28-Feb-29
Chadoora
; W lchgam, —_——
44 |Kashmir  |Budgam  |Shazad Brick Kiln Valid CTO 28-Feb-29
Gudsathu
45 |Kashmic |Budgam [ono<ulAlamBick \Kathir Gund, | o 30-0ct-13 135 JKPGC 2023 01-Feb-23
Kiln Chadoora
46 [Kashmir  [Budgam  |New Ruby Brick Kiln [Chattergam Expired CTO 30-Oct-14 169 JKPCC 2023 15-Dec-23
47 |Kashmir  [Budgam  |Aijaz Brick Kiln Ichgam Expired CTO 30-Mar-15 167 JKPCC 2023 15-Dec-23
48 |Kashmir |Budgam |Master BrickKin | 2nZem Valid CTO 28-Feb-29
Chadoora
g —— Mirgund, ;
49 |Kashmir  |Budgam  |Yaseen Brick Kiln Expired CTO 30-Oct-14 49 JKPCC 2023 14-Aug-23

Budgam




Consent stat24B¥k Kilns on 05-04-2024

# [Region |Division |[Name Address Consent Status Va![dny or Closure Order Number Clesure Oty
Expiry date Date
90 |Kashmir  |Budgam  |F B M Brick Kiln Ichgam Valid CTO 28-Feb-28
51 [Kashmir  [Budgam  |Tariq Brick Kiln Parniv, Budgam |Expired CTO 30-Oct-15  |356 JKPCC of 2024 01-Mar-24
Aga Syed
52 [Kashmir |Budgam  [Mohammad Hussain |Heewader Valid CTO 28-Feb-29
Brick Kiln
53 |Keshmir  [Budgam ;tl’nHam'd Nath Brick (o i, Budgam |Expired CTO 31-Jul-15 01 PCC Of 2024 03-Apr-24
54 |Kashmir [Budgam |OTuaMANMEC o esem  Vaiid CTO 30-Nov-24
Ganie Brick Kiln
55 |Kashmir [Budgam |Crul@mAhmad - [Panzan, Expired CTO 28-Feb-24 59 JKPCC of 2024 05-04-2024
i Parray Brick Kiln Chadoora
5 [Kashmir |Budgam | & ShahBrick - \Kathir Gund, | Lo 28-Feb-29
Kiln Chadoora
; . AR Yarikalan, .
57  [Kashmir  |Budgam  |Al-Hilal Brick Kiln Valid CTO 28-Feb-29
Chadoora
; ;  Eih Wagar, , = "
58 [Kashmir  |Budgam Friends Brick Kiln Chadoora Expired CTO 30-Sep-14 170 JKPCC 2023 15-Dec-23
59 [Kashmir  [Budgam  |Tarig Brick Kiln Chattergam Valid CTQ 30-Mar-25
60 |Kashmir |Budgam |\ Amin Brick Kin, |Devbagh, Expired CTO 30-Ocl-14 171 JKPCC of 2023 15-Dec-23
Gopalsaif Panzan
Anwar Brick Kiln
61 |Kashmir |Budgam |Namechangedto  |Choon, Budgam |Expired CTO 30-Mar-16 137 JKPCC 2023 01-Feb-23
Nazir Brick Kiln
62 |Kashmir (Budgam  [Bashir Brick Kin | 22n0ONGOpora |, ..o 28-Feb-29
Chadoora
63 |[Kashmir  [Budgam  |Samco Brick Kiln Gudsathu Without Consent 348 JK PCC of 2024 01-Mar-24
64 |Kashmir  |Budgam g’r?:kamad AMIN \Heewader  |Without Consent 393 JKPCC of 2024 19-Mar-24
; W Noubugh, .
65 [Kashmir  [Budgam  |Nagrad Brick Kiln 777 Without Consent 348 JK PCC of 2024 01-Mar-24

Chadoora




Consent stau2q4r8 Kilns on 05-04-2024

# |Region Division |Name Address Consent Status Valu'd:ty & Closure Order Number e Ordey
Expiry date Date
. o Noubugh, .
66 |[Kashmir  |Budgam  |Parvaiz Brick Kiln o i Expired CTO 28-Feb-24 59 JKPCC of 2024 05-04-2024
; Modern Brick Kiln Noubugh ;
7 h ' P 1-Feb-2
67 |Kashmir  |Budgam (D11/M) Chakices Without Consent 139 JKPCC 2023 01-Feb-23
68 |Kashmir  |Budgam  [Shan Brick Kiln Kanir, Chadoora |Expired CTO 162 JKPCC of 2023 15-12-2023
69 |Kashmir |Budgam  [Al Mehdi Brick Kiln  |Chattergam Without Consent 350 JK PCC of 2024 01-Mar-24
70 |Kashmir  |Budgam  |Haroon Brick Kiln Bugam, Batpora |Valid CTO 28-Feb-29
71 |Kashmir [Budgam  |New Arfat Brick Kiin | 22N99N9OPO™: 1uysi ot Consent 130 JKPCC 2023 01-Feb-23
Chadoora
; . i Noubugh, .
72 |Kashmir  |Budgam  |Dilbar Brick Kiln Without Consent 173 JKPCC 2023 15-Dec-23
Chadoora
73 |Kashmir  [Budgam  [Nath Brick Klin Chattergam Without Consent 343JKPCC of2024 01-Mar-24
74 |Keshimir  |Budgam | Vonanmad Yousut |Khandg, Valid CTO 28-Feb-29
Mir Brick Kiln Magraypora
75 |Kashmir |Budgam  |Amar Brick Kiln gzz:‘i’;iam Expired CTO 30-Sep-23 48 JKPCC of 2024 04-Apr-24
76 |Kashmir |Budgam [Khan Brick Kiln Gondipora, /-4 cTO 30-May-25
Beerwah
77 |Kashmir  |Budgam  |Rehbar Brick Kiln Shalina, B KPora |Expired CTO 28-Feb-24 59 JKPCC of 2024 05-04-2024
78 |Kashmir [Budgam  |Greenland Brick Kiln f:;;e’b”gh' Expired CTO 28-Feb-24 59 JKPCC of 2024 05-04-2024
: s e Gariend, :
79 |Kashmir  |Budgam  |Imperial Brick Kiln Bultgan Without Consent 218 of 2024 19-Jan-24
80 |Kashmir |Budgam |K B Brick Kiln Narwara, Valid CTO 31-Jan-25
Gundipora
81 |[Kashmir  |Budgam  |Chinar Brick Kiln Pallar, Budgam |Without Consent 219 of 2024 19-Jan-24




Consent statLQJA.rgKilns on 05-04-2024

# |Region |Division |Name Address Consent Status Vah.dlty ar Closure Order Number Gt Giie
Expiry date Date
82 |Kashmir |Budgam  |ESS EMM Brick Kiln {Putlibagh Expired CTO 30-Dec-23 59 JKPCC of 2024 05-04-2024
83 [Kashmir |Budgam |Global Brick Kiln g:gg;f;‘m Expired CTO 30-0ct-23 47 JKPCC of 2024 04-Apr-24
84 |Kashmir  |Budgam é:;:goénihmad Net Shalina, Budgam |Without Consent 351 JK PCC of 2024 01-Mar-24
85 |Kashmir |Budgam |Aftab Brick Kiln f:;?g;emugh‘ Expired CTO 28-Feb-24 59 JKPCC of 2024 05-04-2024
. . v Qazipora, .
86 |Kashmir  [Budgam  |Firdous Brick Kiln Bitem Expired CTO 30-Jun-12 188 JKPCC 2023 22-Dec-23
87 |Kashmir |Budgam  |ML A Brick Kiln Chandpora Valid CTO 30-Sep-24
88 |Kashmr |Budgam |MCoBrickKin  |PPO%@ Expired CTO 30-Jun-14 196 JKPCC 2023 22-Dec-23
Waterwani
; : Khanda, ;
89 |Kashmir  [Budgam  |Dar Brick Factory Expired CTO 28-Feb-24 59 JKPCC of 2024 05-04-2024
Magraypora
90 |Kashmir |Budgam  [Muneer Brick Kiln ;Vua{;:’a‘if”“ Expired CTO 28-Feb-24 59 JKPCC of 2024 05-04-2024
ot IKashic |Buggar | SoneareBrck Walewanl, e oo 29-Feb-24 59 JKPCC of 2024 05-04-2024
Kiln Budgam
92 |Kashmir  |Budgam  |Paris Brick Kiln Raioas, Without Consent 224 of 2024 19-Jan-24
Budgam
93 |Kashmir |Budgam  |Farooq Brick Kiln f:;?;:lerb“gh‘ Expired CTO 30-Sep-23 122 JKPCC of 2023 31-Jan-23
. o P i Parisabad, ;
94 |Kashmir  |Budgam  [Bismillah Brick Kiln Budgant Without Consent 363 JK PCC of 2024 01-Mar-24
; T Parisabad, .
95 [Kashmir  |Budgam  |Bloore Brick Kiln Budkgain Without Consent 146 JKPCC 2023 23-Nov-23
% |Kastmir |Budgam |RBCBrickKin  |ougam Valid CTO 28-Feb-25
Beerwah
97 |Kashmir  |Budgam  |Ubaid Brick Kiln Rakhshalina Without Consent 224 of 2024 19-Jan-24




Consent 5tatL2)5r@ Kilns an 05-04-2024

# |[Region |Division |Name Address Consent Status VaI{dlty or Closure Order Number Closure Order
Expiry date Date
. .+ |Bonhama, .
98 |Kashmir |Budgam Sada Bahar Brick Kiln o Expired CTO 30-Oct-23 04 JKPCC of 2024 03-Apr-24
99 |Kashmir |Budgam [\ow CufamBrick \Saralpora, e i ero 30-May-23 59 JKPCC of 2024 05-Apr-24
Kiln Batpora
. I Chilyech, .
100 |Kashmir  |Budgam  |Magbool Brick Kiln Chadoora Expired CTO 30-Sep-15 185 JKPCC 2023 22-Dec-23
101 |Kashmir [Budgam |Gousia Associate oo™ Valid CTO 31-May-29
Budgam
s i Utligam, ;
102 |Kashmir  |Budgam  |United Brick Kiln Besanih Without Consent 182 JKPCC 2023 22-Dec-23
; ; Putlibagh, ;
103 |Kashmir  [Budgam  |Baba Brick Kiln Valid CTO 30-Dec-28
Budgam
104 |Kashmir  |Budgam  |Ayat Brick Kiln Chandpora Valid CTO 30-Oct-28
105 |Kashmir |Budgam |BHRBrickKin  |CoK Expired CTO 30-Oct-14 200 JKPCC 2023 22-Dec-23
Wanihama
106 |Kashmir  |Budgam  |New Myco Brick Kiln ;:Ef;th"”' Khan ey pired CTO 30-Jul-14 195 JKPCC 2023 22-Dec-23
107 [Kashmir  |Budgam  |Gulfam Brick Kiln Chandpora Expired CTO 30-Jan-14 181 JKPCC 2023 22-Dec-23
108 |Kashmir |Budgam [romeela BibiBrick - Behrampora, e Loy oto 28-Feb-24 59 JKPCC of 2024 05-04-2024
Kiln Chadoora
109 |Kashmir  |Budgam  [Royal Brick Kin g:::\:aaewan, Without Consent 111 JKPCC 2023 09-0ct-23
. . N Putlibagh, ;
110 |Kashmir  [Budgam Universal Brick Kiln Budgam Expired CTO 30-Dec-23 59 JKPCC of 2024 05-04-2024
111 [Kashmir  |Budgam  |Dar Brick Kiln Chattergam Without Consent 179 JKPCC 2023 22-Dec-23
112 |Kashmir  [Budgam  |Sofi Brick Kiln Chandpora Expired CTO 30-Mar-16 59 JKPCC of 2024 05-Apr-24
113 |Kashmir |Budgam  |Khyber Brick Kiln f:ga:e'b”gh‘ Expired CTO 30-Jan-13 46 JKPCC of 2024 04-Apr-24
114 |Kashmir  |Budgam Bismillah Brick Kiln  |Rakhshalina Without Consent 116 PCC of 2023 31-Jan-23




Consent 5tat2:5ri Kilns on 05-04-2024

idi c Ord
# |Region  |Division |Name Address Consent Status Va".d!ty o Closure Order Number iesure Order
Expiry date Date
115 |Kashmir  [Budgam  |Shaheen Brick Kiln ;?;Z’;: Expired CTE 30-Nov-19 59 JKPCC of 2024 05-04-2024
116 |Kashmir  |Budgam  [A M Brick Kiln Shoolipora Expired CTO 30-May-23 59 JKPCC of 2024 05-04-2024
117 |Kashmir  [Budgam  |Umer BrickKiln  |Chandpora  |Expired CTO 28-Feb-24 59 JKPCC of 2024 05-04-2024
18 [Kashmir  [Budgam  |Modem Brick Kin  |ounama: Valid CTO 31-Jan-29
Beerwah
. . . |Wahabpora, i
119 |Kashmir  |Budgam  |Zabarwan Brick Kiln Valid CTO 31-Oct-24
Budgam
120 |Kashmir  |Budgam  |Zydaan BrickKiln  |Dadina, Budgam |Expired CTO 30-Mar-14 190 JKPCC 2023 22-Dec-23
: . i Labertal, ;
121 |Kashmir  [Budgam  |Aqgsa Brick Kiln Budgam Without Consent 362 JK PCC of 2024 01-Mar-24
122 |Kashmir  |Budgam  |Gulshan Brick Kiln EB”S”&'BEW& Expired CTO 30-0ct-23 59 JKPCC of 2024 05-04-2024
; Farooq Ahmad Sonpah, .
1 o
23 |Kashmir  |Budgam Sheikh Brick Kiln Beerwah Valid CTO 30-Dec-28
124 |Kashmir  [Budgam  |Friends BrickKiln  |C12@9aM. |\ cTO 31-May-24
Beerwan
125 |Kashmir  |Budgam New Bismilah Briok - |Perisaba, Without Consent 366 JK PCC of 2024 01-Mar-24
Choice Budgam
126 |Kashmir [Budgam [onan & ShanBrick \Wahabpora, —|yu ot consent 178 JKPCC 2023 22-Dec-23
Kiln Budgam
127 |Kashmir [Budgam [F200d Ahmad Dar - |Summerbugh, 1\ 4 ooncent 122 JKPCC 2023 31-Jan-23
Brick Klin Lasjan
128 |Kashmir  |Budgam  |Hill Brick Kiln guadhgaabnfora' Without Consent 145 JKPCC of 2023 23-Nov-23
129 |Kashmir  |Budgam  [Sky Brick Kin gg;g::; 1 Expired CTO 30-Mar-24 59 JKPCC of 2024 05-04-2024
130 [Kashmir  |Budgam Mohamimad Skig Shalina, Lasjan |Valid CTO 30-May-24

Nath Brick Kiln




Consent statuz‘éa(ilns on 05-04-2024

# |Region |Division |Name Address Consent Status Val!dlty ol Closure Order Number GiosIe Ordel
Expiry date Date

. o Gariend, )

131 |Kashmir  |Budgam  [Sayara Brick Kiln Budgam Without Consent 390 JKPCC of 2024 19-Mar-24

132 |Kashmir  |Budgam  |Burhan Brick Kiln guadtgz:f”" Expired CTO 30-Nov-13 193 JKPCC 2023 22-Dec-23

133 |Kashmir  |Budgam  |Luxury Brick Klin Najan, Beerwah |Expired CTO 28-Feb-24 59 JKPCC of 2024 05-04-2024

134 [Kashmir  |Budgam  [Javid Brick Kiln gz:::rgiam' Expired CTO 30-Apr-23 44 JKPCC of 2024 04-Apr-24
, | Gariend, .

135 |Kashmir  |Budgam  |Azad Brick Kiln B Without Consent 357 JK PCC of 2024 01-Mar-24
: gim Seerbagh, ; 117 JKPCC of 2023, followed 31-01-2023,

136 |Kashmir  [Budgam  |Arak Brick Kiln asian Expired CTO 28-Feb-24 by 26 of 2024 4-4-2004

wor lkashing  |Buggam  |o o ramden Bk INEnavengom.  |e e oT0 30-Mar-12 186 JKPCC 2023 22-Dec-23

Kiln Budgam

138 |Kashmir  |Budgam |Sofi Brick Kiln f:s”;ar:erhugh‘ Expired CTO 28-Feb-24 59 JKPCC of 2024 05-04-2024
. N Labartal, .

139 [Kashmir  [Budgam  |Rehmat Brick Kiln Budgarm Expired CTO 29-Feb-24 59 JKPCC of 2024 05-04-2024
; R Gariend, .

140 |Kashmir  |Budgam  [New Gul Brick Kiln Bidgam Expired CTO 30-Oct-23 02 JKPCC of 2024 03-Apr-24
; o Labartal, .

141 |Kashmir  [Budgam  |Haroon Brick Kiln o Expired CTO 28-Feb-24 25 JKPCC of 2024 04-Apr-24
; y Labartal, .

142 |Kashmir  [Budgam  |TATA Brick Kiln Budgam Expired CTO 30-Mar-13 183 JKPCC 2023 22-Dec-23

143 |Kashmir  [Budgam  |Mir Brick Kiln Dadina, Budgam |Without Consent 365 JK PCC of 2024 01-Mar-24

144 |Keshiip  |Buogam  |Shuiam RasoolMir 1Punchaund, e v Cangent 189 JKPCC 2023 22-Dec-23

Brick Kiln Budgam
145 |Kashmir  |Budgam  |Dar & Dar Brick Kiln  [Batpora, Wudar [Without Consent 187 JKPCC 2023 22-Dec-23




Consent statu52 5:3i|ns on 05-04-2024

# |Region |Division |Name Address Consent Status Valfd'w or Closure Order Number Cloaurs Oroer
Expiry date Date
. : o Paymus, .
146 |Kashmir  [Budgam  [Shalimar Brick Kiln Sangam Expired CTO 30-Mar-12 184 JKPCC 2023 22-Dec-23
147 |Kashmir  |Budgam  |\903l Brick Kiln Now Bahrampora, — e consent 391 JKPCC of 2024 19-Mar-24
Alamdar Brick Kiln  |Chadoora
. S Sonpah, ;
148 |Kashmir |Budgam  [Sheikh Brick Kiln Valid CTO 30-Sep-28
Beerwah
i Labart
8 sy |Rusean  (STRPrethersbnk | Lebartal Expired CTO 30-Mar-23 59 JKPCC of 2024 05-Apr-24
Kiln Budgam
. . Khadipora Halga,| - .
150 |Kashmir  |Budgam  |[Manzor Bricks Expired CTO 30-Oct-14 201 JKPCC 2023 22-Dec-23
Nassrullahpora
; Ompora, g
151 |Kashmir  |Budgam Jehlum structures Budgam Expired CTO 30-Sep-13 59 JKPCC of 2024 05-Apr-24
152 |Kashmir |Budgam [Shahnawaz Brick Kiln E?JZZZ: Expired CTO 30-Mar-15 59 JKPCC of 2024 05-Apr-24
153 |Kashmir  |Budgam  |New Bhat Brick Kiln Eig:gﬁam”' Expired CTO 30-Dec-23 59 JKPCC of 2024 05-Apr-24
, s Rakhshalina, ;
154 |Kashmir  [Budgam  |Gul Brick Kiln Ladjai Expired CTO 30-Jan-14 42 JKPCC of 2024 04-Apr-24
. . Rakhshalina, )
155 |Kashmir  |Budgam  [Matoo Brick Kiln Lasjan Without Consent 147 JKPCC 2023 23-Nov-23
156 |Kashmir  |Budgam  |Mandoo Brick Kiln  |Chandpora Valid CTO 31-Mar-28
157 |Kashmir |Budgam  |MycoBrickKin | Munaroo. Valid CTO 28-Feb-25
Khansahib
. . Labartal, ;
158 [Kashmir  |Budgam  |Zaffron Brick Klln Bt Without Consent 353 JK PCC of 2024 01-Mar-24
. e Latipora, .
159 |Kashmir  |Budgam  |Suraj Brick Kiln Expired CTO 28-Feb-24 59 JKPCC of 2024 05-04-2024

Chandpora




Consent statu52 Milns on 05-04-2024

# |Region |Division |Name Address Consent Status Valtdlty or Closure Order Number Clostine Oider
Expiry date Date
160 |Keshmir |Budgam  |Roshan Brickkin [ ou0udN Valid CTO 31-Aug-24
Chadoora

; . . Mulshulla, . ;
161 |Kashmir  |Budgam  [Qiyam Brick Kiln Besrwah Without Consent 144 JKPCC 2023 23-Nov-23
162 |Kashmir  |Budgam iinea”' Nath Brick 1ot alina, Budgam |Expired CTO 30-Oct-23 59 JKPCC of 2024 05-04-2024

. i Mulshulla, .
163 |Kashmir  |Budgam  |Hydrop Brick Kiln Bsirvah Without Consent 166 JKPCC 2023 03-Feb-23
164 [Kashmir  [Budgam  |Al-Habib Brick Kiln  {Chandpora Valid CTO 31-Oct-28
165 |Kashmir [Budgam  |Lucky Brick Kiln Chandpora Valid CTO 30-Nov-28
166 |Kashmir |Budgam  |Kohinoor Brick Kiln E;‘;‘a?erb“gh’ Without Consent 118 JKPCC 2023 31-Jan-23
167 |Kashmir |Budgam |Guizar Brick Kiln gzzz’;iam Expired CTO 30-Oct-23 41 JKPCC of 2024 04-Apr-24
168 |Kashmir |Budgam  |Kuwait Brick Kiln f:;?a”;e’b”gh' Expired CTO 30-Oct-08 119 JKPCC 2023 31-Jan-23
169 |Kashmir  |Budgam  |Golden Brick Kiln azr:;gr:m Without Consent 364 JK PCC of 2024 01-Mar-24
170 |Kashmir [Budgam  |National Brick Kiln  |Chandpora Valid CTO 30-Mar-26
171 |Kashmir  |Budgam |Al Barkat Brick Kiln ’;zgg’aof' Expired CTO 30-Oct-11 40 JKPCC of 2024 04-Apr-24

" : _— Bonhama, .
172 |Kashmir  |Budgam  [Hill Top Brick Kiln Beatnilh Expired CTO 28-Feb-24 59 JKPCC of 2024 05-04-2024
173 |Kashmir  |Budgam  |Pushoo Brick Kiln  |Shoolipora Expired CTO 30-Apr-13 197 JKPCC 2023 22-Dec-23
174 |Kashmir  |Budgam  |Habib Brick Kiln f:sej;bjgh' Withaut Consent 347 JK PCC of 2024 01-Jan-24
175 |Kashmir  [Budgam  |Mughal BrickKin [ \2orI8NPOR: | e cTO 30-Apr-15 198 JKPCC 2023 22-Dec-23

Waterwani

. . s A Putlibagh, :

176 |Kashmir  |Budgam  |Kashmir Brick Kiln Valid CTO 30-Nov-28

Budgam




Caonsent statusz 5:5i|ns on 05-04-2024

# |Region  |Division |Name Address Consent Status Vah.d Iy Closure Order Number Glostre Oes
Expiry date Date
177 |Kashmir  |Budgam  |Star BDB Brick Kiln  |Chandpora Expired CTO 30-Dec-23 59 JKPCC of 2024 05-04-2024
178 |Kashmir  |Budgam  |Chinar Brick Kiln f::;;‘;erbugh' Expired CTO 30-Dec-23 59 JKPCC of 2024 05-04-2024
. N Sonpah,
179 |Kashmir |Budgam  |Magray Brick Kiln Beerwah Expired CTO 28-Feb-24 59 JKPCC of 2024 05-04-2024
60 |Kasimir  |Budgam  |ouiam Mohammad \Summerbugh, e,y 610 30-Mar-15 120 JKPCC 2023 31-Jan-23
Malik Brick Kiln Lasjan
. .. |Chelyech,
181 |Kashmir  |Budgam  |High Land Brick Kiln : Without Consent 361 JKPCC of 2024 01-Mar-24
Dadamari Bagh
80 |kasrvrie [Bugam |PnUFRNBICK: NSO 0y ore 30-May-14 194 JKPCC 2023 22-Dec-23
Kiln Budgam
. Bismillah Brick . N
183 |Kashmir  |Budgam Choice Poonch Gund  |Expired CTO 28-Feh-24 59 JKPCC of 2024 05-04-2024
v Mg (e |0 SraneenBrick |Balpor, Expired CTO 31-Jul-23 06 JKPCC of 2024 03-Apr-24
Kiln Chandpora
185 |Kashmir |Budgam  |SBCBrickKin [ 9a™ Valid CTO 30-Nov-26
Beerwah
86 [Kashmit |Budgam  |Trple'SBrickKin  [oroAm Valid CTO 31-0ct-26
Beerwah
187 |Kashmir  |Budgam  |S B Brick Kiln Htiga, Valid CTO 31-0ct:26
Beerwah
i t
188 |Kashmic  |Budgam g'rf::;ﬁ:”e” S Noeerwah Expired CTO 28-Feb-24 49 JKPCC of 2024 04-Apr-24
189 |Kashmir  |Budgam  |lgra Brick Kiln Aaripanthan Expired CTO 28-Feb-24 59 JKPCC of 2024 05-04-2024
190 |Kashmir |Budgam  |Bismillah Brick Kiln  |Poonch Gund  |Expired CTO 31-Mar-14 191 JKPCC 2023 22-Dec-23
191 |Kashmir  |Budgam  [Noor Brick Kiln Dej Malik Gund | Without Consent 346 JK PCC of 2024 01-Jan-24




Consent Statusz 5r6(ilns on 05-04-2024

# |Region |Division |Name Address Consent Status Valfd'ty or Closure Order Number Glusure Cirier
Expiry date Date
. o Noubugh, ;
192 |Kashmir  |Budgam  |Alamdar Brick Kiln Chadoora Without Consent 397 JKPCC of 2024 19-Mar-24
. bt Bunhama, ; >
193 |Kashmir |Budgam  |Shaheen Brick Kiln Baerwah Without Consent 355 JK PCC of 2024 01-Mar-24
g e |Noubugh, .
194 |Kashmir |Budgam  |Jee Shah Brick Kiln Chadoora Expired CTO 31-Jan-24 59 JKPCC of 2024 05-04-2024
195 |Kashmir  |Budgam |Alamdar Brick Kiln :::Egg’a Without Consent 138 JKPCC 2023 01-Feb-23
; , Mahan (131) Brick  [Noubugh, :
196 |Kashmir  |Bucgam Kiln ChEstoH Valid CTO 31-Aug-24
-Ul-Arif
197 |Kashie  (Budgam  |SuiBrubArieen - Noubugh, Expired CTO 30-Jan-24 59 JKPCC of 2024 05-04-2024
Brick Kiln Chadaoora
; i Mulshulla, :
198 |Kashmir  |Budgam  |Adil Brick Kiln Bt Without Consent 367 JK PCC of 2024 01-Mar-24
199 |Kashmir |Budgam  |Max Brick Kiln Noug, Without Consent 345 JK PCC of 2024 01-Mar-24
Chadoora
: —— Kultreh,
200 |Kashmir |Budgam  |Koka Brick Kiln Without Censent 352 JK PCC of 2024 01-Mar-24
Chadoora
i ick
201 |Kashmir  |Bucgam  |onck NoSH Brick —[BeNrampora, -yt Gonsent 344 JK PCC of 2024 01-Jan-24
Kiln Chadoora
202 [Kashmir  |Budgam  |Jenlum Brick Kiin 407 [E5NaMPOR:  luithout Consent 396 JKPCC of 2024 19-Mar-24
Chadcora ;
; Madern Brick Kiln Kultreh, .
203 |Kashmir  |Budgam 17T Chisithocia Valid CTO 31-Jan-29
: Brick No 37D Brick  |Kultreh, .
204 |Kashmir  |Budgam Kiln Chidoora Without Consent 342JKPCC of 2024 03-Jan-24
. _ Mamgund, . '
205 |Kashmir  [Budgam Mushtag Brick Kiln Bl Without Consent 167 JKPCC 2023 03-Feb-23
206 |Kashmir  |Budgam  |Syed Jaffar Brick Kiln | oo a™PO":  IEyired CTO 28-Feb-24 59 JKPCC of 2024 05-04-2024

Chadoora




Consent statusz 5](]”15 on 05-04-2024

# |Region |Division |Name Address Consent Status \!al{dlty or Closure Order Number Clogura Order
Expiry date Date

. - Noubugh, ;
207 |Kashmir  |Budgam |Bhat Brick Kiln e e Expired CTO 28-Feb-24 59 JKPCC of 2024 05-04-2024
208 |Kashmir |Budgam | onck No 911 Brick 1BaghiFyder, -\ b Gonsent 392 JKPCC of 2024 19-03-2024

Kiln Kral Check

209 |Kashmir |Budgam  |Valley Brick Kiln Nigloo, Beerwah |Without Consent 225 of 2024 19-Jan-24
210 |Kashmir  |Budgam Max Brick Kiln Bapat, Beerwah |Without Consent 358 JK PCC of 2024 01-Mar-24
211 |Kashmic |Budgam  |Mehak Brick Kiln f:;;bnagh' Without Consent 121 JKPCC 2023 31-Jan-23

. . | Rakhshalina, ;
212 |Kashmir  |Budgam  |Sharjah Brick Kiln Lasjan Without Consent 52 of 2018 09-Oct-18
213 |Kashmir  |Budgam iﬂi”"“amda" s g:g: Shakoor 1,vinout Consent 394 JKPCC of 2024 19-Mar-24
214 |Kashmir |Budgam  |Meelad BrickKiln  |oonama Valid CTO 31-Jan-29

Beerwah

) . Noubugh, :
215 |Kashmir  (Budgam  |DarBrickKinD65 | Expired CTO 28-Feb-24 59 JKPCC of 2024 05-04-2024
216 |Kashmir |Budgam  [Kashmir Brick Kiln g’:;‘ni::d Without Consent 164 JKPCC 2023 03-Feb-23
217 |Kashmir  |Budgam  |Muslim Brick Kiln gigzzt:d Without Consent 360 JK PCC of 2024 01-Mar-24
218 |Kashmir  |Budgam  [Bismillah Brick Kiln  [Hard Batpora  [Without Consent 226 of 2024 19-Jan-24
219 |Kashmir  |Budgam  |S2Y3 BCKKin g enhal Without Consent 142 PCC of 2023 23-Nov-23

[Sudesh Brick Klin

. gl Kultreh, ;

220 |Kashmir  |Budgam  |Mughloo Brick Kiln Valid CTE 30-Nov-24
Chadoora

221 |Kashmir  |Budgam  |Wani Brick Kiln e it Without Consent 108 JKPCC 2023 06-Oct-23

Beerwah




Consent statusz 5{81“15 on 05-04-2024

# |Region |Division |Name Address Consent Status Vah.dlty = Closure Order Number Eoutin. Drdar
Expiry date Date
559 |kashrit: |Blidoam  |o/0d MussaBrick  Basipora, Without Consent 359 JK PCC of 2024 01-Mar-24
Kiln Parisabad
Humdaniya Brick Klin Kultreh
223 |Kashmir  |Budgam  [(CTE issued, not : Expired CTE 28-Feb-24 59 JKPCC of 2024 05-04-2024
. Chadoora
established yet)
Rangeen Brick Kiln Kultreh
224 |Kashmir  |Budgam  |(CTE issued, not : Expired CTE 28-Feb-24 24 JKPCC of 2024 04-Apr-24
; Chadoora
established yet)
w5 lashinr |Budgam | e nmed LAt Without Consent 354 JK PCC of 2024 01-Mar-24
Shagoo Budgam
) - Baihama, :
226 |Kashmir  [Kulgam Max Brick kiln, Kulgam Without Consent 98 JKPCC 2023 22-Sep-23
227 |Kashmir  |Kulgam 515 Brick kiln, Kilam Without Consent 97 JKPCC 2023 22-Sep-23
228 |Kashmir  |Kulgam |Insaf Brick Kiln ;:Q';z':ra Expired CTO 31-Mar-15 89 JKPCC 2023 22-Sep-23
229 |Kashmir  |Kulgam Veshow Brick Kiln ~ |Kilam Kulgam | Without Consent 80 JKPCC 2023 22-Sep-23
230 [Kashmir  |Kulgam BPL Brick Kiln Hablish Kulgam |Expired CTO 31-Mar-15 96 JKPCC 2023 22-Sep-23
231 |Kashmir  |Kulgam |16 Brick kiln ggxgﬁa""gam Expired CTO 03-Dec-14 99 JKPCC 2023 22-Sep-23
232 |Kashmir  |Kulgam Chinar Brick Kiln Baihama Expired CTO 03-Mar-13 95 JKPCC 2023 22-Sep-23
233 [Kashmir  |Kulgam Sooraj Brick Kiln Baihama Expired CTO 31-Oct-15 93 JKPCC 2023 22-Sep-23
334 |Kashmic [Kilgam  [V2eed Brick Hablish Expired CTO 28-Feb-15 94 JKPCC 2023 22-Sep-23
Factory TBF
235 |Kashmir  |Kulgam E::‘ Zum Zum Briek o raima Expired CTO 07-Sep-12 91 JKPCC 2023 22-Sep-23
. Khrewan Brick Kiln  [Khrewan, ; 90 JKPCC 2023, followed by 22-09-2023,
236 [Kashmir  |Kulgam (KBK) sl Expired CTO 14-Sep-14 07 of 2024 2.4.2024




Consent statu2 5:91|ns on 05-04-2024

# |Region Division |Name Address Consent Status Vah.d“y o Closure Order Number Ersture Orior
Expiry date Date

237 |Kashmir  |Kulgam ;“:i’:fgﬁusuf Bhat | tanigam Expired CTO 02-Feb-13 87 JKPCC 2023 20-Sep-23

238 |Kashmir  |Kulgam DBZ Brick Kiln Bun Devsar Without Consent 84 JKPCC 2023 22-Sep-23

239 |Kashmir  |Kulgam |Dar Brick Kiln, Ezlag’::;“a” Expired CTO 02-Feb-13 92 JKPCC 2023 22-Sep-23

240 |Kashmir |Kuigam  |ond YOUSUTBRAL 1 pich Kulgam [Without Consent 82 JKPCC 2023 22-Sep-23
Brick Kiln 515 -

S (g [ilgam |4 BTk Hablish Without Consent 100 JKPCC 2023 22-Sep-23

242 |Kashmir  [Kulgam CM Brick Kiln Adigam, Devsar |Without Consent 101 JKPCC2023 22-Sep-23

243 |Kashmir  |Kulgam FM Brick Klin Kilam Without Consent 83 JKPCC 2023 22-5ep-23

244 |Kashmir  |Kulgam gha”" BAIITE | Without Consent 81 JKPCC 2023 22-Sep-23

245 |Kashmir  |Kulgam Shahoora Brick Kiln  |Baihama Valid CTO 28-Feb-25

246 |Kashmir  [Kulgam GST Brick kiln Agroo Without Consent 85 JKPCC 2023 22-Sep-23

M
247 |Kashmic  |Kulgam  |Taj Brick Kiln K;;g:f' Devsar | ithout Consent 103 JKPCC 2023 22-Sep-23
248 |Kashmir |Kulgam  [MOnammadAMIN e el Devsar [Without Consent 104 JKPCC 2023 22-Sep-23
§ ue Rather BK (70-R) g -

249 |Kashmir  |Kulgam T.R.Brick Kiln Nawa Bonigam |Without Consent 86 JKPCC 2023 22-Sep-23

o (Reani (Koigm [V RORKRID G- [Yerote Without Consent 105 JKPCC 2023 22-Sep-23
A) Babapora

251 |Kashmir  [Anantnag |Prime Brick Kiln Damjan Vessu  |Expired CTO 29-Feb-24 60 JKPCC of 2024 05-04-2024
Imran Brick Kiln

252 |Kashmir  |Anantnag |(Presently dismantled (Immoh Achabal |Expired CTO 29-Feb-24 60 JKPCC of 2024 05-04-2024

)




Consent statu52 @Oilns on 05-04-2024

# |Region [Division |Name Address Consent Status Vall.dlty or Closure Order Number Clagurs Order
Expiry date Date
253 |Kashmir  |Anantnag  [Sun Brick Kiln Drenin Expired CTO 04-Aug-14 215 JKPCC 2024 10-Jan-24
Dawlatabad
. — o Nunwane .
254 |Kashmir  |Anantnag |Adil Nisar Brick Kiln Brakpora Expired CTO 29-Feb-24 60 JKPCC of 2024 05-04-2024
565 \ashor [Ahantnag [0 Bk Gangor Expired CTO 29-Feb-24 60 JKPCC of 2024 05-04-2024
Factory Katchpora
Abass BrickKiin g1 01ca Bulbul
256 |Kashmir  [Anantnag |(Closure format P Expired CTO 15-Mar-14 401 JKPCC 2024 19-Mar-24
Nowgam
forwarded)
257 |Kashmir  [Anantnag |Shabnum Brick Kiln |Mirchak Mattan |Expired CTO 28-Feb-24 60 JKPCC of 2024 05-04-2024
Bilal Brick Kiln Thaiwara
258 |Kashmir |Anantnag |(Closure format l Expired CTO 14-Mar-14 403 JKPCC 2024 19-Mar-24
Achabal
forwarded)
259 |Kashmir  |Anantnag [DBR Brick Kiln Sangdan Expired CTO 29-Feb-24 60 JKPCC of 2024 05-04-2024
Suraj Brick Kiln Nunwane
260 |Kashmir |Anantnag |(Closure format Expired CTO 03-Aug-14 400 JKPCC 2024 19-Mar-24
Brakpora
forwarded)
; o Shalipora ;
261 |Kashmir  |Anantnag  |Mir Brick Kiln Achabal Expired CTO 29-Feb-24 60 JKPCC of 2024 05-04-2024
: ; . . |Shalipora )
262 |Kashmir  |Anantnag |New Hilal Brick Kiln A hateat Expired CTO 29-Feb-24 60 JKPCC of 2024 05-04-2024
M N K Brick klin Bumthan
263 |Kashmir  |Anantnag |(closure format Expired CTO 06-Jun-12 404 JKPCC 2024 19-Mar-24
ANANTNAG
forwarded)
: o Thajwara .
264 |Kashmir  |Anantnag |JAN brick Kiln Anantnag Expired CTO 29-Feb-24 60 JKPCC of 2024 05-04-2024
; i Sangdan .
265 |Kashmir  |Anantnag |Tata Brick Kiln Anantosg Expired CTO 29-Feb-24 60 JKPCC of 2024 05-04-2024
266 [Kashmir  |Anantnag |Gulal Brick Kiln Katchpora Valid CTO 30-Nov-28




Consent statua 6c:|Ki|ﬂs on 05-04-2024

# |Region Division [Name Address Consent Status Va“.d"y 2 Closure Order Number ClositaOnier
Expiry date Date
267 |Kashmir |Anantnag |Ruksar brick Kiln ;';?g:h'p"’a Expired CTO 29-Feb-24 60 JKPCC of 2024 05-04-2024
Shabir Brick Kiln
268 |Kashmir  |Anantnag |(Now DBZ) (closure |Katchpora Without Consent 402 JKPCC 2024 19-Mar-24
format forwarded)
269 |Kashmir  |Anantnag |Khushal Brick Kiln  {Immoh Achabal |Expired CTO 29-Feb-24 60 JKPCC of 2024 05-04-2024
: ; e Katchpora g
270 |Kashmir  |Anantnag |Fiyaz Ah Brick Kiln At Without Consent 211 JKPCC 2024 10-Jan-24
. Mushtag Ah Bhat Katchpora .
271 |Kashmir  |Anantnag (DDK Brick Kiln) Ananinag Without Consent 210 JKPCC 2024 10-Jan-24
272 |Kashmir  |Anantnag |Chinar Brick Kiln Kulgad Achabal |Expired CTO 29-Feb-24 60 JKPCC of 2024 05-04-2024
273 |Kashmir  |Anantnag  |Dar Brick Kiln (DBF) iggih'pma Expired CTO 29-Feb-24 60 JKPCC of 2024 05-04-2024
274 |Kashmir |Anantnag |D CO Brickkin  |C2no Valid CTO 28-Feb-25
Katchpora
; o Hajipora .
275 |Kashmir  |Anantnag |Hamdard Brick Kiln : Without Consent 212 JKPCC 2024 10-Jan-24
Donipawa
. at o Monghal ;
276 |Kashmir  [Anantnag |DBZ Brick Kiln Without Censent 216 JKPCC 2024 10-Jan-24
Anantnag
. s Thajwara ;
277 |Kashmir  |Anantnag |Wani Brick Kiln Nietvitial Expired CTO 29-Feb-24 60 JKPCC of 2024 05-04-2024
278 |Kashmir  |Anantnag |Jannat Brick Kiln ;‘":"::"izmr Without Consent 207 JKPCC 2024 10-Jan-24
279 |Kashmir  |Anantnag |Shaban Brick Kiln E‘;ﬂﬁ::“ Expired CTO 29-Feb-24 60 JKPCC of 2024 05-04-2024
280 |Kashmir  |Anantnag  |Bhat Brick Kiln alipara Expired CTO 29-Feb-24 60 JKPCC of 2024 05-04-2024

Anantnag




Consent statuzﬁzilns on 05-04-2024

# |Region Division  |Name Address Consent Status Vah.dlty o Closure Order Number Closura Orer
Expiry date Date
Showket Brick Kiln (A Ganoor
281 |Kashmir  |Anantnag |One)(Closure fromat Without Consent 399 JKPCC 2024 19-Mar-24
Kalchpora
forwarded)
282 |Kashmir  [Anantnag |Wani Brick Kiln Kulgad Achabal |Expired CTO 29-Feb-24 60 JKPCC of 2024 05-04-2024
; ; oo Dailgam ;
283 |Kashmir  |Anantnag |Diamond Brick Kiln Without Consent 107 JKPCC 2023 05-Oct-23
Anantnag
284 |Kashmir  |Anantnag | SN Brick Kiln ﬁ:gﬁt:':;m Expired CTO 29-Feb-24 60 JKPCC of 2024 05-04-2024
Kondpora
285 |Kashmir  |Anantnag |Ruksar brick Kiln Shamshipora Expired CTO 29-Feb-24 60 JKPCC of 2024 05-04-2024
Mattan
286 |Kashmir  |Anantnag |Khursheed Brick Kiln |Thajwara Expired CTO 29-Feb-24 60 JKPCC of 2024 05-04-2024
287 |Kashmir  [Anantnag |Barkat Brick Kiln fnaa“[:?;ar;a Expired CTO 29-Feb-24 60 JKPCC of 2024 05-04-2024
288 |Kashmir  |Anantnag |Hamdard Brick Kiln i:gimMaag“pma Expired CTO 29-Feb-24 80 JKPCC of 2024 05-04-2024
289 [Kashmir  [Anantnag Eifnreeb Nawaz Brick |5 onti Anantnag| Expired CTO 29-Feb-24 60 JKPCC of 2024 05-04-2024
s AR Monghal ;
290 |Kashmir  [Anantnag |JK Brick Kiln (MBK) Ananinag Without Consent 369 JKPCC 2024 03-Jan-24
. Yatoo Brick Kiln Sangdan )
291 |Kashmir  |Anantnag (C50) 2 Anantnag Valid CTO 31-Jan-25
292 |Kashmir  |Anantnag iﬂ:"' Hamdan Brick |5 centi Anantnag|Without Consent 214 JKPCC 2024 10-Jan-24
293 |Kashmir  [Anantnag |DBZ Brick Kiln ﬁzgg[:‘;g"pma Expired CTO 29-Feb-24 60 JKPCC of 2024 05-04-2024
294 |Kashmir  [Anantnag |DBZ Brick Kiln Badragund |,y out Consent 213 JKPCC 2024 10-Jan-24

Anantnag




Consent statu3 %ilns on 05-04-2024

# |Region Division  |Name Address Consent Status Valfdny = Closure Order Number Closure Order
Expiry date Date
25 |Kashmir |Anantnag |Heevan BrickKin |28 G3M9T v o 31-Jan-25
Anantnag
! Rayaz Ahmad (Now |Lalan Near )
296 |Kashmir  |Anantnag RR) Brick Kiln Railway Line Ang Without Consent 208 JKPCC 2024 10-Jan-24
55 iaghemiy  |Ananingg [T Erick Kin (Mot (LaianGamoor |y o 31-Jan-25
Amin) Anantnag
298 |Kashmir [Anantnag [Zum Zum Brick Kiln  |Damjan Vessu  |Without Consent 217 JKPCC 2024 10-Jan-24
i Yatoo Brick Kiln Mughalgund ;
299 |Kashmir  |Anantnag (C50) Bonigam A Valid CTO 31-Jan-25
300 |Kashmir  |Anantnag |ltoo Brick Kiln (DBZ) i:;dm Nowgam|. ired CTO 29-Feb-24 60 JKPCC of 2024 05-04-2024
s oo naninag: |oo o ik Ry [NUSS Without Consent 209 JKPCC 2024 10-Jan-24
(707) Badragund
302 |Kashmir  |Anantnag |Tata Brick Factory iigifﬂ”ag Expired CTO 29-Feb-24 60 JKPCC of 2024 05-04-2024
. Gousul-Azam Brick  [Drenin :
303 |Kashmir  [Anantnag Kiln (D50) Dawlatabad Without Consent 368 JKPCC 2024 03-Jan-24
. Shahi Hamdan Brick |Sesman Damjan |,, .
I ; T -Aug-24
304 [Kashmir  |Anantnag Kiln (DAR) Ananinag Valid CTO 21-Aug-2
305 |Kashmir |Anantnag |Imran Brick Kiln Imoh Shelipora  |Without Consent 370 JKPCC 2024 03-Jan-24
Oukhoo
306 |Kashmir |Pulwama |Sonaullah Brick Kiln |Kakapora Expired CTO 01-Feb-24 61 JKPCC of 2024 05-04-2024
Pulwama
Oukhoo
307 |Kashmir |Pulwama [Hamdaniya Brick Kiln |Kakapora Expired CTO 01-Mar-14 61 JKPCC of 2024 05-Apr-24
Pulwama




Consent statuzﬁAﬁins on 05-04-2024

# |Region Division |Name Address Consent Status Val'.d'ty oF Closure Order Number Closyre Order
Expiry date Date
Oukhoo
308 |Kashmir  |Pulwama |Shalimar Brick Kiln  |Kakapora Expired CTO 19-Dec-23 61 JKPCC of 2024 05-Apr-24
Pulwama
Oukhoo
309 |Kashmir |Pulwama [Hilal Brick Kiln Kakapora Expired CTO 19-Dec-23 39 JKPCC of 2024 04-Apr-24
Pulwama
Oukhoo
310 |Kashmir  |Pulwama [Star Brick Kiln Kakapora Expired CTO 01-Oct-23 08 JKPCC of 2024 03-Apr-24
Pulwama
Oukhoo
311 [Kashmir  [Pulwama |Allie Brick Kiln Kakapora Expired CTO 01-Feb-24 61 JKPCC of 2024 05-04-2024
Pulwama
518 leeoniie  (Pubamg  [D oM Shith Parraypor2 | rea cTO 18-Oct-14 38 JKPCC of 2024 04-Apr-24
Magray Pulwama
. . |Audoora :
313 |Kashmir  |Pulwama |Sunflower Brick Kiln il Expired CTO 01-Jan-15 9 JKPCC of 2024 03-Apr-24
; - Alliepora .
314 |Kashmir  |Pulwama |Dar Brick Kiln (415) Shahoora Without Consent 382 JKPCC of 2024 05-Mar-24
; I Wahipora .
315 |Kashmir  |Pulwama |Zaffron Brick Kiln s Expired CTO 01-Feb-24 61 JKPCC of 2024 05-04-2024
516 lashmt |Pliveama, |0 cangadini: - {Nownagr Without Consent 383 JKPCC of 2024 05-Mar-24
Bhat Brick Pulwama
317 |Kashmir  [Puwama |Jalal Brick Kiln Rambimora | sireq 61O 12-Aug-14 381 JKPCC of 2024 05-Mar-24
Newa Pulwama
318 |Kashmir |Putwama |Sunrise BrickKin [ RomPmPO@ oyt Consent 380 JKPCC of 2024 05-Mar-24
Newa Pulwama
319 |Kashmir  |[Pulwama |Magray Brick Kiln Lalgam tral Expired CTE 01-Aug-98 377 JKPCC of 2024 05-Mar-24




Consent statu52 %ilns on 05-04-2024

# |Region |Division |Name Address Consent Status Valldlty or Closure Order Number lemiira Onder
Expiry date Date
Tl T e Valid CTO 28-Feb-25
No) Pulwama
. s Hastikhud .
321 |Kashmir  |Pulwama  |[Mir Brick Kiln Without Consent 376 JKPCC of 2024 05-Mar-24
Zadoora Newa
322 |Kashmir  |Pulwama ?;a;lran R Parigam Newa  [Without Consent 375 JKPCC of 2024 05-Mar-24
323 |Kashmir  |Puwama  |M.J Golden Brick Kiln|\ 2 PO Valid CTO 03-Jan-25
Pulwama
. i Audoora :
324 |Kashmir  |Pulwama |Budshah Brick Kiln Bilwama Without Consent 379 JKPCC of 2024 05-Mar-24
; Astanpora .
325 |Kashmir |Pulwama [JKB Sanzan (151) b i Without Consent 374 JKPCC of 2024 05-Mar-24
417 Brick Kiln Atiair L3t
326 |Kashmir |Pulwama |changed into Wani B Without Consent 378 JKPCC of 2024 05-Mar-24
, Pulwama
Kiln 7HH
537 |asinic  [Pureama |Chaoora BrickiGin  jAudoor Without Consent 61 JKPCC of 2024 05-Apr-24
(ATM) Pulwama
328 |Kashmir  |Pulwama [Gulmour Brick Kiln | Tumchinowpora |Without Consent 387 JKPCC of 2024 05-Mar-24
329 |Kashmir  |Pulwama |Dar Brick Kiln Tumchinowpora |Without Consent 386 JKPCC of 2024 05-Mar-24
330 |Kashmir  |Pulwama [Jehlum Brick Kiln 407 | Tumchinowpora |Without Consent 385 JKPCC of 2024 05-Mar-24
. o Hastikhud .
331 |Kashmir  |Pulwama |Dar Brick Kiln Expired CTO 01-Feb-24 61 JKPCC of 2024 05-04-2024
Zadoora Newa
. . o Wahipora .
332 |Kashmir  |Pulwama |Five Star Brick Kiln Pl Without Consent No 384 JKPCC of 2024 05-Mar-24
; : s s Babapora ;
333 |Kashmir  |Shopian Mir Brick Kiln Shopian Expired CTO 01-Mar-15 62 JKPCC of 2024 05-04-2024
. ; e Safanagri ;
334 |Kashmir  |Shopian  |S.H. Brick Kiln Expired CTO 31-Mar-24 62 JKPCC of 2024 05-04-2024

Shopian
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# |Region Division |[Name Address Consent Status \.-'ah.dntyor Closure Order Number Clowiite Orgec
Expiry date Date
335 |Kashmir  |Baramulla |National Brick Kiln gz'rgi}”;gygam Expired CTO 28-Feb-24 63 JKPCC of 2024 05-04-2024
Birsu chak
336 [Jammu Kathua Jai Maa Brick Kiln  [Hiranagar, Valid CTO 31-Mar-28
Kathua
237 llammu  |Kathua  |BansiLal BrickKin [oo<2 M lvaig cTo 31-Mar-28
Kathua
338 |Jammu  |Kathua  |Ganesh Brick Kiln i:m:ha" Valid CTO 31-Mar-28
339 lammu  |Kathua  |Sheetia Brickkin  [one PN Nvaig cTo 31-Mar-28
Billawar, Kathua
a0 lamms  [Kathua  |Diwaker Brickkiin  [MEWChak,  haidcro 31-Mar-28
Kathua
341 |Jammu  |Kathua  |Jai Shanker Brick Kiln ig?;‘::” More. - lvaid cTo 31-Jan-28
342 |Jammu Kathua Manu Brick Kiln Nagri, Kathua  |Valid CTO 28-Feb-25
a3 lammy [Kathug |1 KathuaBrick:  (Goond Nagtl, iy o1 31-Mar-28
Kiln Kathua
344 |Jammu  |Kathua Shiva Brick Industry |Kharote, Kathua |Valid CTO 31-Mar-28
s e [Kethos:  [BMLIC Brickiin,  [FSPamPUrand! |ygaro 31-Mar-28
Hgr, Kathua
Durga Brick
346 |Jammu Kathua manufacturing sakia Chiak, Valid CTO 31-Mar-28
; Kathua
Industries
347 |Jammu  |Kathua  |Indian Brick Kiln i:t‘;ifhak Valid CTO 31-Mar-28




Consent statusz @Zilns on 05-04-2024

# |Region Division |Name Address Consent Status Vallldltyor Closure Order Number G G
Expiry date Date
Alu Chak
348 |Jammu Kathua Jai Durga Brick Kiln  |Hiranagar, Valid CTO 31-Mar-28
Kathua
%9 [lammu  |Katwa  |JemaBrickkin  [oooo " |vaid CTO 31-Mar-28
Kathua
Balhar
350 |Jammu Kathua K.D.B. Industries Hiranagar, Valid CTO 31-Mar-28
Kathua
Karan Brick Paritohue
351 |Jammu Kathua ; . . |Hiranagar, Valid CTO 31-Dec-27
Industries Brick Kiln
Kathua
352 [Jammu  |Kathua  [<nonma Bricksand - jKatta Bhatmana 4 gro 31-Mar-28
Tile Industry Har, Kathua
353 |Jammu Kathua Juxmi Brick Kiln Barnoti, Kathua |Valid CTO 31-Mar-28
354 lamme  [Kethua  |MentaBrickkin |7l Morh, Valid CTO 31-Mar-28
Kathua
Sukho Chak
355 |Jammu Kathua N. S. Brick Kiln Kattal Bharmana |Valid CTO 31-Jan-25
Hgr, Kathua
356 [Jammu  |Kathua  [N.J. Brick Kiln+ i:maa” M9t \vaid cTo 31-Mar-28
157 jammy  |Kathua | reIBcks&THE o ote, Kathua [Valid CTO 31-Mar-28
Industry
Sanjwan
358 [Jammu Kathua New Indian Brick Kiln |Hiranagar, Valid CTO 31-Mar-28
Kathua




Consent statuz 68ilns on 05-04-2024

# |Region Division |Name Address Consent Status Valfd'ty ¥ Closure Order Number Closure Order
Expiry date Date
s59 lammy (et | oW Mol Bricke & |Muthi Kura Valid CTO 31-Jan-28
Tiles Industry Nangal, Kathua
360 |Jammu Kathua Padyari Brick Kiln Padyari, Kathua |Valid CTO 31-Mar-28
361 lammu  |Kathua  |Punia BrickKin  |Mheni ChakFlot v w4 e1o 31-Dec-27
Kathua
362 [Jammu  |Kathua  [RK BrickKiln SakaChak. |\ id6T0 31-Mar-28
Kathua
S.S.K Brick Kiln Dharmkote ,
363 |Jammu Kathua (sawarn Singh BK) [Bilawar, Kathua Valid CTO 31-Jan-28
364 |Jammu Kathua Shankar Brick Kiln ~ |Mertha Kathua [Valid CTO 31-Mar-28
365 liammu  |Kathua  [Vaishno Brick kin |Gk Aidal Valid CTO 31-Mar-28
Padyari, Kathua
a6 Ly Ikabig [V MaheirBricks  |KhaopUCHgE | ey 28-Feb-25
Kiln Kathua
Village Bani
367 |Jammu Kathua Ankush Brick Kiln ~ |Chak Hiranagar, |Valid CTO 28-Feb-25
Kathua
' i h
sn lamma |t (P a0 SmghChib  (Sukha ChakHgrjy, o e 28-Feb-25
Brick Kiln Kathua
366 ljammu  |Kathug  [MehaluxmiBrick  Sakla Chak,  1,.p4 o0 31-Jan-25
Kiln Kathua
wig L Voo [ MeleSueslevTheceiaiwal om0 31-Jan-25

Brick Kiln

Billawar, Kathua




Consent statu52 ﬁgilns on 05-04-2024

# |Region Division  |Name Address Consent Status Vah.dlty o Closure Order Number R oun
Expiry date Date
. |Sunjwan
371 lammu  |Kathoe |V Mata VashnoDevit oo ar, Valid CTO 28-Feb-25
Brick Kiln
Kathua
a5 liagmo ke |0l andoompany |PhanpUrhig, 1.4 ove 31-Jan-25
Brick Kiln Kathua
. ) c
973 lammy  |Kathua  |Mehalan Enterprises \Sakia Chak e, 0 670 31-Mar-23 19 JKPCC of 2024 03-Apr-24
Brick Kiln Kathua
Kattal Brahmana,
374 [Jammu Kathua Sudesh Brick Kiln Hiranagar, Valid CTE 31-Jan-25
Kathua
Abhi Brick Kiln
375 ljammu ™™ |Gandhu Chak Mandal| S " leyired cTO 31-Mar-23 36 JKPCC of 2024 04-Apr-24
North Mandal Jammu.
Jammu.
Arman Brick Kiln
| .
376 |Jammu 2™ |Danger Kleath Danger Kleath /.4 cT0 31-May-25
North Akhnoor.
Akhinoor.
377 |Jammu e Jourian Akhnoor [Valid CTO 31-Mar-28
North Jourian Akhnoor
Jammu.
Jammu.
Bhagwati Brick Kiln
378 lamms [P laothera Akhnoor et AKIOOr {4 cro 28-Feb-25
North Road Jammu.
Road Jammu.
i Bharat Earth
379 |[Jammu North Products Domana  |Domana Jammu. |Expired CTO 31-Mar-23 282 JK PCC of 2024 15-Feb-24

Jammu.




Consent statu52 Jc@ilns on 05-04-2024

# [Region Division  |Name Address Consent Status Valsdlty i Closure Order Number Clasiize Qrier
Expiry date Date
Bhawani Brick Kiln
580 lammy [E0MY \pger Akbroor[Dooer AKANOOF g oo 31-Mar-28
North Jammu.
Jammu.
Bhawani Brick Kiln )
361 |sammu [P™™ |pail Khatar Akhnoor || o1 8! Nalig CTO 28-Feb-28
North Akhnoor Jammu.
Jammu.
382 |jammy  [‘@mmu  (BrighuBrick KinOld Old Domana e, 04 oo 31-Mar-23 309 JK PCC of 2024 15-Feb-24
North Domana Jammu. Jammu.
Choudhary Bricks
283 |jammu BT Tie Ind Purkhoo |7 Urknoo Aknoorl e s cTo 31-Mar-23 283 JK PCC of 2024 15-Feb-24
North Road.
Akhnoor Road.
Devi Bhagwati Brick
384 liammu ™™ |iin Pathary Akhnoor | 2aTY AKNROOT 1E ired CTO 31-Mar-14 14 JKPCC of 2024 03-Apr-24
North Jammu.
Jammu,
Jammu Devi Kiln Dayaran .
385 [Jammu Dayaran Jammu. [Expired CTO 30-Apr-12 158 JKPCB of 2021 16-Feb-21
North Jammu.
Jammu Durga Brick Kiln .
386 |Jammu North ORI Gharota Jammu. |Valid CTO 31-Mar-28
387 |jammy  [(@MMY  [GaneshBrickKin AmbGrolha g, o10 31-Mar-23 284 JK PCC of 2024 15-Feb-24
North Amb Garota Jammu. [Jammu.
Jammu Jai Baba Jamana Patoli
388 |Jammu North Dass Brick Kiln Patoli |Brahamana Expired CTO 31-Mar-23 37 JKPCC of 2024 04-Apr-24
Brahamana Jammu. |Jammu.
389 |Jammu  [‘2MMU  |Jai Bajrangi Brick KilnSangram Pur e oy oro 31-Mar-23 64 JKPCC of 2024 05-Apr-24
North Sangram Pur Jammu.|Jammu.




Consent statusz ch1k(ilns on 05-04-2024

# |Region Division  |Name Address Consent Status Validny or Closure Order Number Closure Grder
Expiry date Date
Jammy |2 BhagwaliBrick .y
390 |Jammu Kiln Mishriwala Expired CTO 31-Mar-23 285 JK PCC of 2024 15-Feb-24
North Jammu.
Jammu.
[— Jai Brick Kiln Badyal |Badyal Chak
391 |Jammu North Chak Dhok Jagir Dhok Jagir Valid CTO 31-Mar-28
Akhnoor Jammu. Akhnoor Jammu.
e Jai Ganapati Ganesh
392 (Jammu North Brick Kiln Nagbani  |Nagbani Jammu. [Expired CTO 31-Mar-23 35 JKPCC of 2024 04-Apr-24
Jammu.
A Jai Ganesh Brick Kiln i Kiskalass
393 |Jammu Gho Manahasa Expired CTO 31-Mar-23 302 JK PCC of 2024 15-Feb-24
North Jammu.
Jammu.
o Jai Ganga Brick Kiln |Patoli
394 [Jammu North Patoli Brahamana Brahamana Valid CTO 31-Mar-28
Jammu. Jammu,
- Manyal
wn logwne  [F0  palRinkane Brahamana  |Without Consent 260 JKPCC of 2024 10-Feb-24
North Brahamana Jammu.
Jammu.
396 |Jammu  [[2MM |JarMalaLaxmiBACK 1opeo) jammu. |Expired CTO 31-Mar-14 95 JKPCC of 2021 30-Dec-21
North Kiln Dansal Jammu.
Jammu dal Raja Manclk Mishriwala
397 |Jammu Brick Kiln Mishriwala Expired CTO 31-Mar-23 52 JKPCC of 2024 04-Apr-24
North Jammu.
Jammu.
Jammu Jai Ram Brick Kiln  |Kot Ghari )
398 [Jammu North Kot Ghari o, Valid CTO 31-Mar-28




Consent statusz Z[Zims on 05-04-2024

# |Region Division  |Name Address Consent Status Vall.dnty v Closure Order Number Closure Dydor
Expiry date Date
Jai Shanker Brick
309 |sammu 2™ \Kiln Mahal Pur | ana Pur Valid CTO 31-Mar-28
North Jammu.
Jammu.
Jai Shiv Brick Kiln .
so0 ldamme 12 jourian Akhnoor [FOUMaMAKIICOT {4 o1 31-Mar-28
North Jammu..
Jammu.,
) i T
St e [A0me |Kalshoatl Brokiin 1Bawa Tl {pegcrem 31-Mar-23 287 JK PCC of 2024 15-Feb-24
North Bawa Talab Jammu. |Jammu.
Jammu Kalka Brick Kiln, Bawa Talab
402 |Jammu : Bawa Talab Akhnoor, Without Consent 255 JKPCC of 2024 10-Feb-24
North Akhnoor, Jammu
Jammu
Kavi Brick Ki
on i (Tommd e Brick Kl Domana Jammu. |Expired CTO 28-Feb-24 50 JKPCC of 2024 04-Apr-24
North Domana Jammu.
Khajuria Brick Kiln
aod lamme ™ |GoledayChak [Crrvacay BREK uuiere 31-Mar-28
North Jammu,
Jammu.
405 |Jammu  [Y2mmy |Kailash Brick KilnHye et Sammu. |valid ¢TO 31-Mar-28
North Kangrial Jammu.
Krishna Brick Kiln
Akh
406 [ammu ™™ | Akhnoor Road noor Road e ired CTO 31-Mar-23 15 JKPCC of 2024 03-Apr-24
North Domana
Domana
Krishna Brick Kiln
207 lamma A lor o Bhagwana  |Cok BRAGWANa |y Ly g 31-Mar-28
North : Jourian Jammu,
Jourian Jammu.
Krishna Brick Kiln .
408 |Jammu lameny Troti Akhnoor Trat Aklioor Valid CTO 31-Mar-28
North R —— Jammu.




Consent statuz Z(3<ilns on 05-04-2024

# [Region Division |Name Address Consent Status Valfdaty o Closure Order Number Glosure Qrder
Expiry date Date
Jammu Krishna Kiln : ;
409 |Jammu North Ind Kangrial Jammmu. Kangrial Jammu, |Valid CTO 31-Mar-28
Jammu Kumar Kiln Dayaran
410 Jammu Dayaran Jammu. |Expired CTO 31-Mar-23 288 JK PCC of 2024 15-Feb-24
North Jammu.
Jammu Laxmi Brick Kiln s ;
411 |Jammu o Marjali Jammu. |Expired CTO 31-Mar-23 289 JK PCC of 2024 15-Feb-24
North Marjali Jammu.
Jammu Meha Lt Sk Dayaran Kangrial
412 |Jammu Kiln dayaran Kangrial |~ " 9"&valia cTO 31-Mar-28
North Jammu.
Jammu.
213 |sanwan Jammu Mahvir Kiln Badhrore |Badhrore Valid CTO 31-Mar-28
North Jammu. Jammu.
T Mandlik Brick Kiln Buran Patta
414 Jammu Buran Patta Marjali e Expired CTO 27-Aug-11 159 JKPCB of 2021 16-Feb-21
North Marjali Jammu.
Jammu.
445 \ianisi Jammu Mata Sharawali Kiln  [Bhadrore Valid CTO 31-Mar-28
North Bhadrore Jammu. Jammu.
Jammu Nanak Brick Kiln Parkhoo Jammu :
416 [Jammu North Parkhoo Jammu . Valid CTO 31-Mar-28
417 |sammu Jammu Nand Blnck Kiln Pandorian Valid CTO 31-Mar-28
North Pandorian Jammu.  [Jammu,
48 [Jammu [ J2mmy |National BACkKIn o il sammu. |Valid CTO 31-Mar-28
North Kangrial Jammu.
419 |jammy  |femmu |NewBhagwati Brick |, ..ol jommu. |Expired CTO 31-Mar-23 303 JK PCC of 2024 15-Feb-24
North Kiln Kangrial Jammu.




Consent 5tatu52 ¥c4(ilns on 05-04-2024

# |Region |Division |Name Address Consent Status Val{dlty 4 Closure Order Number Closiira Gnder
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Jammu New Devi Bhagwati
420 [Jammu North Brick Kiln Pakhian  |Pakhian Jammu .|Expired CTO 31-Mar-23 293 JK PCC of 2024 15-Feb-24
Jammu .
New Jagdambay
Jammu . Mahal Pur ; 161-JKPCB of 2021, followed 16-02-2021,
421 |Jammu North Brick Ind. Mahal Pur Bathera Jammu. Expired CTO 23-Feb-12 by 11 of 2024 3.4.2024
Bathera Jammu
e New Jai Shanker
422 |Jammu Brick Kiln Kaink Mahlpur Jammu. [Valid CTO 31-Mar-28
North
Mahlpur Jammu.
New Krishna Brick
Jammu . Rakh Burn . 292 JK PCC of 2024, followed | ~ 15-02-2024,
423 [Jammu North Kiln Rakh Burn r— Expired CTO 31-Mar-23 by 51 of 2024 442024
Jammu.
Jammu NiaR Ldjog Simbliweala
424 {Jammu Simbliweala Bawa Expired CTO 31-Mar-23 64 JKPCC of 2024 05-Apr-24
North Jammu. .
Talab Jammu. .
425 |jammy  [Y2mmu [Northem Brick Kiln .o il Jammu. [Expired CTO 3-Mar-23 204 JK PCC of 2024 15-Feb-24
North Kangrial Jammu.
Jammu Om Bick Kiln Baran  |Baran Marjali
426 Jammu o Marjali Road Jammu. |Road Jammu. ¥aldo1a ah¥aney
i d
127 lammy  [@m™ |OmBrickand Tielnd\o, o sammu. |Expired CTO 31-Mar-23 295 JK PCC of 2024 15-Feb-24
North Purkhoo Jammu.
Pashupati Brick Kiln ;
428 |Jammu ‘Laur;hm“ Pathyali Chak i::::f:' Chak | eypired CTO 31-Mar-23 33 JKPCC of 2024 04-Apr-24

Jammu.




Consent statu52 Zcﬁilns on 05-04-2024

# |Region |Division |Name Address Consent Status Valfduty o Closure Order Number Elosyiie: Crine
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j— Peer Baba Brick Kiln Bhala Da Bagh
429 |Jammu Bhala Da Bagh 9 Expired CTO 31-Mar-14 296 JK PCC of 2024 15-Feb-24
North Akhnoor Jammu.
Akhnoor Jammu.
Jammu Ej: gii:?frgllaimk il
430 |Jammu North Akiioor R Akhnoor Road  |Expired CTO 31-Aug-07 34 JKPCC of 2023 11-Aug-23
Jammu
Jammu.
431 |yammu Jammu Raja Brick Kiln Marjali|Marjali Road Valid CTO 31-Jan-28
North Road Barn. Barun.
[ — Raja Mandlik Brick chak Balwal
432 |Jammu Kiln chak Balwal Expired CTO 31-Mar-23 297 JK PCC of 2024 15-Feb-24
North Jammu
Jammu.
e Ki
T Ll it e e Expired CTO 31-Mar-23 298 JK PCC of 2024 15-Feb-24
North Dhayaran Jammu.  |Jammu.
Jammu Sharda Brick Kiln ; 272 of 2013, followed by 12 of | 11-12-2013,
1- A
434 |Jammu North Dayaran Jammu. Dayaran Jammu. |Expired CTO 31-Mar-13 5024 3.4.2024
435 |sammu Jammu Sharma Brick Kiln ~ |Dayaran Valid CTO 31-Mar-28
North Dayaran Jammu..  |Jammu.,
Jammu Shiv Shakti Brick Kiln Ghura Jagir
436 |Jammu Ghura Jagir Akhnoor 9 Expired CTO 31-Mar-23 32 JKPCC of 2024 04-Apr-24
North Akhnoor Jammu.
Jammu.
i kti Brick Ki g i
437 |jammy  [@MMu - |Shiv Shakii Brick Kiln |\ oy Jammu, |Expired CTO 31-Mar-23 54 JKPCC of 2024 04-Apr-24
North Nagbani Jammu.
Jammu Shiva Brick Kiln T ;
438 |Jammu North Marjali Marjali Valid CTO 31-Mar-28
Shiva Brick Kiln Prani ;
430 |dammu [2™™ lnuthi Akhnoor Muthi AKhNOOT e e CTO 31-Mar-23 300 JK PCC of 2024 15-Feb-24
North Jammu.

Jammu,
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g Shrae Ganesh Brick Kot Ghari
440 |Jammu Kiln Kot Ghari ) ) Valid CTO 31-Mar-28
North Akhnoor Jammu.
Akhnaoaor Jammu.
Jammy  [onree GansshBrick |y i ioirian
441 |Jammu Kiln Muthi Jourian Valid CTO 31-Mar-28
North Akhnoar Jammu
Akhnoor Jammu
grame Shree Ganesh Kiln -~ |Kangralil
442 |Jammu North Kangrail Dayaran Dharayan Without Consent 310 JK PCC of 2024 15-Feh-24
Jammu Jammu
Jammu Shree Shanker Brick |Badhrore .
443 |Jammu No#h RS Y [ Expired CTO 31-Mar-23 16 JKPCC of 2024 03-Apr-24
s\ AL (SubrtBrccRin  Mishfnaia Expired CTO 31-Mar-23 17 JKPCC of 2024 03-Apr-24
North Mishriwala Jammu.  [Jammu.
S Suraj Brick Kiln and
445 |Jammu North Tile Ind. Kangrial Kangrial Jammu, |Expired CTO 31-Mar-23 305 JK PCC of 2024 15-Feb-24
Jammu.
S—— Swami Ji Brick Kiln  |Kot Marian,
446 [Jammu Kot Marian, Khour  |Khour Akhnoor, [Valid CTO 31-Mar-28
North
Akhnoor, Jammu. Jammu.
it Lo (VW00 TESHUBOGRIY  (BeWRTAEE  eingern 31-Mar-23 307 JK PCC of 2024 15-Feb-24
North Bawa Talab Jammu. |Jammu.
Vaishno Brick Kiln :
6 lammy [P shaekipatpar |20k SRR hnreTo 31-Mar-28
North e Jammu,
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# |Region |Division |Name Address Consent Status Val'.d'w or Closure Order Number Closurs Ordr
Expiry date Date

Jammu Vaishno Brick Kiln ~ [kot Ghari .

449 Jammu i Kot Ghari Jammu.  |Jammu. Vel CT0 ek

450 ldammu  [22™™  |Hiq Brick Kiln, ChaicMion Sahb e i 610 31-Mar-23 27 JK PCC of 2024 04-Apr-24
South Singh, Bishnah
Jammu o e Ismailpur, ;

451 [Jammu South Kulbir Brick Kiln Kothey, Bishnah Valid CTO 31-Mar-28

452 |sammu @™ |ShivaBrickkin  [o<andemun  lyaid cTo 31-Mar-28
South Bishnah

- Jammu Rama Krishna Brick |Chak ;

453 |Jammu South Industry Agra,R.S.Pura Valk GTO Hlniamet
Jammu Maha Lakshmi Brick |Chak ;

bl South Industries Agra,RS.Pura VAR 10 e
Jammu i Chak Jagtu ;

455 [Jammu South Krishna Brick Kiln Sallair R.s.Pura Valid CTO 31-Mar-28
Jammu Sarup Brick & Tiles  |Kothay Khairi, ;

456 |Jammu South T —_— Bishnah Valid CTO 31-Mar-28
Jammu e Chak ;

457 [Jammu South Laxmi Brick Industry AgraR S Pura Valid CTO 28-Feb-25

Koth

458 llammy ™™ |8pGuptaand Co. 22 KOS |Eynired cTO 31-Mar-23 30 JKPCC of 2024 04-Apr-24
South Bishnah

459 lvammu ™™ |50 Guptaand Sons {2208 KONV eypied cTO 31-Mar-23 18 JKPCC of 2024 03-Apr-24
South Bishnah

; Badyal

460 |Jammy  [[2mmu NewGurdyalBrick g opna |Expired CTO 3-Mar23 | 320 JK PCC of 2024 15-Feb-24

South Kiln
R.S.Pura

Jammu ey Sarore Camp, .

461 |Jammu Shiv Kiln : Valid CTO 31-Mar-28
South Bishnah
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# [Region Division  [Name Address Consent Status Val[d“y o Closure Order Number Closure Order
Expiry date Date
Jammu \ Chak .
462 |Jammu South Om Brick Industry AgraR S.Pura Valid CTO 31-Mar-28
463 lammu  P™  |edaBrckkin, | o2PUn Valid CTO 31-Mar-28
South Bishnah
Jammu eiin
464 [Jammu Kala Brick Kiln Brahmana Refused 316 JK PCC of 2024 15-Feb-24
South
R.S.Pura
Jammu Bhagwati Brick Chak .
4 -Mar- -Feb-24
65 |Jammu South Industry AgraR S Pura Expired CTO 31-Mar-23 312 JK PCC of 2024 15-Feb-2
: ; Badyal
466 |Jammy  [8TMu |ZamindaraBick g an Expired CTO 31-Mar-23 322 JK PCC of 2024 15-Feb-24
South Industries
R.S.Pura
Jammu Balp!
467 |Jammu South Krishna Brick Industry|Brahmana Expired CTO 31-Mar-23 29 JKPCC of 2024 04-Apr-24
R.S.Pura
468 |Jammu ‘éiﬂ:u Ankur Brick Kiln Sarore, Bishnah |Valid CTO 31-Mar-28
469 |Jammu ‘;Tt?” Shambu Brick Kiln | Soungli ,Bishnah |Valid CTO 31-Mar-28
Badyal
a0 gammy (PO [GuuTeaBadl o Expired CTO 31-Mar-23 314 JK PCC of 2024 15-Feb-24
South Brick Kiln
R.S.Pura
. . Badyal
471 |Jammu A Mahajan Brick Brahmana Valid CTO 31-Mar-28
South Industry
R.S.Pura
Jammu ’ : Chak
4 - - Mar-
72 |Jammu South Vikas Brick Industries AgraR.S.Pura Valid CTO 31-Mar-28
473 |Jammy  [J2mmu (AmarBricks & Tiles i pihnah  [Expired CTO 31-Mar-23 311 JK PCC of 2024 15-Feb-24
South Industry
474 Jommy [ J2TMu(SeelmBrick&Tie i Bighnah  [Valid GTO 31-Mar-27
South Industry




Consent statquZiQKiins on 05-04-2024

# |Region [Division |Name Address ConsentStatus | YAV O | oyocire Order Number | CloSure Order
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475 |Jammy  |2Mmu Nawal Brick & Tile |\ Bishnah |Valid CTO 31-Mar-27
South Industry
476 lammu [P |awalaBrickKin |22 Khapen ke cTo 31-Mar-28
South R.5.Pura
. |Chak Mian
477 \dammu  |/2MMu |Shree MahaShakli o o Gingh,  |Expired CTO 31-Jan-22 324 JK PCC of 2024 15-Feb-24
South Brick Kiln :
Bishnah
Jammu Mahavir Brick Chak .
4 lid CT Mar-
79 |damoy South Industry Agra,R.S.Pura Ve CTo GERARLES
Jammu ; Chak .
4 i Mar-2
79 |Jammu South New Om Brick Kiln AgraR S.Pura Valid CTO 31-Mar-28
J Badyal
480 [Jammu Szmt:'“ Chand BrickKiln  |Brahmana, Expired CTO 30-Apr-19 13 JKPCC of 2024 03-Apr-24
. R.S.Pura
; . |Badyal
481 |Jammy  [2mmu  |Gurmukh SinghBrick 1o ana RSP Valid CTO 31-Jan-29
South Kiln
ura
Jammu eyl
482 |Jammu South Gurdial Brick Kiln Brahmana, Expired CTO 31-Mar-23 313 JK PCC of 2024 15-Feb-24
R.S.Pura
Jammu Sharma Brick Chak
' Mar-2
483 |Jammu South Industry AgraR S.Pura Valid CTO 31-Mar-25
484 |Jammu éf}”;:“ Karan BrickKiln ~ |Sarore, Bishnah |Valid CTO 28-Feb-29
. Badyal
485 |Jammu Jammy Ba‘naram Lol Solp Brahmana, Valid CTO 31-Mar-28
South Brick Industry
R.S.Pura
Jammu £ Khepar, ; e
486 |Jammu South Jandyal Brick Kiln R S Pura Expired CTO 31-Mar-23 28 JK PCC of 2024 04-Apr-24
487 |tammu [ lied Brick Factory |2 Refused 94 JK PCB of 2020 15-Dec-20
South Brahmana
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488 [ammu  |™™ | qutab Din Brick Kin [CM2KB3&|Eyoired CTO 31-Mar-14 93 JK PCB of 2020 15-Dec-20
South R.S.Pura

489 ltammu  [P™™ 17 puran Brick K, |13 RS- pefused 325 JK PCC of 2024 15-Feb-24
South Pura

490 llammu [P loarupBrickkin | MaAdR Bishna, e, ed cTo 31-Mar-23 64 JKPCC of 2024 05-Apr-24
South Jammu

491 Jammu 2™ lace Brick Kiln Rehain Khemwal. v e 31-Mar-28
South Samba
Samba Shanker Brick Harsath ,

492 |Jammu South Indushy Ghagwal, Samba Valid CTO 31-Mar-28

493 [ammu 322 | LaxmiBrick ki | Y@ MO vinout Consent 254 JKPCC of 2024 02-Oct-24
South Samba

st i Samba Kgllash Parbhat Brick |Raknh Rara, Valid CTO 28-Feb-25
South Kiln Samba

495 |Jammu ggumt:a Varun Brick Kiln Talgarh, Samba |Valid CTO 31-Jan-25

496 |Jammu giﬂlﬁa Shish Paul Brick Kiln |Nadala, Samba |Valid CTO 31-Mar-28

497 |Jammu Samba Nfzw Choudhary Brick|Gho manhsan, Valid CTO 31-Mar-26
South Kiln Samba
Samba . b s . ;

498 |Jammu South Raizada Brick Kin  |Kaink, Samba  |Valid CTO 31-Jan-25
Samba i di ; :

499 [Jammu South New Pargal Brick Kiln|Katli, Samba Valid CTO 28-Feb-29

500 |dammu  [32™P3 | jai Shanker Brick Kiln| o1 A ey ired cTO 31-Mar-24 58 JKPCC of 2024 05-04-2024
South Samba

501 |Jammu 222 |Hari Brick Kiln Langth, Samba  |Valid CTO 28-Feb-25

South




Consent 5tatu2f8|c1 Kilns on 05-04-2024

# |Region Division |Name Address Consent Status Va“.dtty or Closure Order Number Closurs Order
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502 [ammu 228 |ajay Brick Kiln RayaMoh o4 cTo 31-Mar-28
South Samba
Samba . , . .

503 |Jammu South New Om Brick Kiln  |Chubian, Samba |Valid CTO 31-Mar-28

504 [ammu  [22™2  |Bral BrickKin RayaMorh |\ vihout Consent 253 JKPCC of 2024 10-Feb-24
South Samba

505 [Jammu  [22"P? IR N BrickKiln Dabuj Kaka, i 610 31-Mar-26
South Samba

506 [Jammu 222 |AshokaBrickKin |2t Moy Lvinout Consent 81 of 2012 28-09-2012
South Samba

507 ldammu (3702 [ jai Nagni Brick Kiin  |{On° Mansan, e ired cTO 31-Mar-23 270 JKPCC of 2024 15022024
South Samba

508 lammu |22 |sGEnterprises | BOh  IEyiied CTO 31-May-14 20 JKPCC of 2024 03-Apr-24
South Samba

509 |Jammu gzgﬁa Sudesh Brick Kiln ~ |Jhang Samba  |Valid CTO 31-Mar-28
Samba Balwant Raj & Co.  |Chan Khana, .

510 |Jammu South Brick Kiln Samba Valid CTO 31-Mar-28

511 |Jammu giumtﬁa Saraf Brick Kiln Kaink Samba Valid CTO 31-Mar-28

512 |Jammu 22;”153 Vijay brick Kiln Sadoh Samba  |Valid CTO 31-Mar-28

513 [Jammu  [comP2  |NewJaiChichiMala |DabuKaka, e ieqcro | 31Mar23 | 268 JKPCC of 2024 16.02-2024
South Brick Kiln Samba

514 |Jammu 22:’123 E'uanmm Kissan Brick|o i samba  |Expired CTO 31-Mar-23 273 JKPCC of 2024 15-02-2024

515 [Jammu [0 |vaidBrickkin | oD eygied cTO 31-Mar-23 21 JKPCC of 2024 03-Apr-24
South ,Samba

516 |Jammu gzmﬁa E;:‘%hwa’ Brick  |sagal, Samba  |Expired CTO 31-Mar-23 22 JKPCC of 2024 03-Apr-24
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517 |Jammu gzmﬁa Sharuti Brick Kiln |Katli, Samba  |Valid CTO 31-Mar-28
518 |Jammu gzmﬁa Pargal BrickKin  |Kati, Samba ~ |Valid CTO 31-Mar-28
Samba oo
519 |Jammu South Sambyal Brick Kiln  |Sargal, Samba  |Valid CTO 28-Feb-29
520 |Jammu zzmga R K Brick Kiln Bandrali, Samba |Valid CTO 31-Mar-28
521 lamme  [59™2  INandiBrickkin | ReKNBarOl e sied cTO 30-Jun-23 275 JKPCC of 2024 15-02-2024
South Samba
Samba ; ) .
527 |Jammu South Jai Deva Brick Kiln~ [Madoon Samba |Valid CTO 31-Mar-28
523 lJammy  [S8mPa  |NewJaiDevaBrick \y ot Samba [Valid CTO 31-Jan-25
South Kiln
so4 |jammy  [Semba |ShivKailashpati e i) Samba |Expired CTO 28-Feb-24 58 JKPCC of 2024 05-04-2024
South Brick Kiln
Samba Ganga Brick Tile Harsath
Mar-
AR [ South Industry Ghagwal, Samba NaHEaTR S:bare20
526 |Jammu gzgia Vinay Brick Kiln Ramloo, Samba |Valid CTO 31-Mar-28
527 |jammu  [S2Mba  |Jai ChichiMataDi |DabuKaka, g, o4 o1o 31-Mar-23 276 JKPCC of 2024 15-02-2024
South Brick Kiln Samba
528 |Jammu gzz‘tga OM Brick Kiln Trilokpur, Samba |Expired CTO 31-Mar-23 272 JKPCC of 2024 15-02-2024
529 |sammu |52  |Glassic Brick Industry | <2k B0 eynired CTO 31-Mar-23 274 JKPCC of 2024 15-02-2024
South Samba
530 liammu  [S¥™02 | 45i Ganesh Brick Kiln [C1° BAMAN3: |2 cTO 31-Mar-28
South Samba
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531 |Jammu gzmﬁa Sanjeev Brick Kiln Trilokpur, Samba |Expired CTO 28-Feb-24 58 JKPCC of 2024 05-04-2024
532 [Jammu [S2M03  |ViswatmaNandi oo samba  |valid CTO 28-Feb-29
South Brick Kiln
533 [dammc |29 |onoudhary Bk |To Morh, Expired CTO 31-Mar-23 269 JKPCC of 2024 15-02-2024
South Samba
Samba ) I ; ;
534 |Jammu sl Gian Brick Kiln Najwal , Samba |Valid CTO 31-Mar-26
535 [Jammu  [2°™2  |Shree Ram Brick kiin [on° Memsan. ki oTo 31-Mar-26
South Samba
53 [Jammu  [22"0%  |RcCBrickkin  |nonian Knamwal. e it Consent 150 of 2013 19-Feb-13
South Samba
Samba e ;
537 |Jammu South Neel kanth Brick Kiln |Arngal, Samba |Valid CTO 31-Dec-24
; s, Palli, Bari-
538 |Jammu 22::33 i‘i’l?arawa“ Brick | Brahamana Sar [Expired CTO 31-Mar-23 31 JKPCC of 2024 04-Apr-24
ba
539 |Jammu Reasi Bhagwati Brick Kiln  |Laiter, Pouni Expired CTO 31-Mar-23 5 JKPCC of 2024 03-Apr-24
540 [Jammu Reasi Vikrant Brick Kiln Laiter, Pouni Valid CTO 28-Feb-25
541 |Jammu  |Rajouri EL‘:’ Shanksr Bk |oiae Saranco: [Valid CTO 31-May-24
542 |Jammu Rajouri Shiv Brick Kiln Village Saranoo |Expired CTE 31-Aug-19 57 JKPCC of 2024 05-04-2024
543 [Jammu  |Rejouri  [-EKSAMiNar@yan - \\o e Saranco [Valid CTO 28-Feb-29
Brick Kiln
544 |Jammu Rajouri Choudhary Brick Kiln |Village Saranoo |Valid CTO 31-Aug-28
545 [Jammu Rajouri Top Brick Kiln Village Dhangri |Expired CTO 31-Mar-24 57 JKPCC of 2024 05-04-2024
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546 [Jammu Rajouri Swastik Brick Kiln ~ |Village Dhangri  |Valid CTO 31-Aug-28
547 {Jammu Rajouri Baba Brick Kiln Village Dehrian | Valid CTO 28-Feb-25
Village Chowki
548 [Jammu  |Rajouri Roshan Brick Kiln ~ |Handan, Valid CTO 30-Jun-26
Nowshera
549 |Jammu Rajouri Ganesh Brick Kiln kot i Valid CTO 31-Mar-26
Nowshera
& ) L Village Hanjana, .
550 |Jammu Rajouri Gobind Brick Kiln Valid CTO 28-Feb-29
Nowshera
Village Dera
551 [Jammu Rajouri Vishav Brick Kiln Lamberi, Valid CTO 28-Feb-28
Nowshera
- e B Village Lamberi, |, .
552 |Jammu  |Rajouri Shamsher Brick kiln Without Consent 128 of 2013 01-Mar-13
Nowshera
Village Chowki
553 |Jammu Rajouri Heer brick Kiln Handan, Valid CTO 31-Jan-25
Nowshera
554 |Jammu  |Rajouri  |Om Brick Kiln Vilage Lamber, |yqyy oo 28-Feb-25
Nowshera
555 |Jammu  |Rajouri  |Om Brick Kiln Village Bakher, | iacT0 28-Feb-25
Sunderbani
566 [Jammu  |Rejour O ShankerBick - illage Bakhar, 04 6ro 31-Aug-28
Industries Sunderbani
557 [Jammu  [Rajouri  |Jai Shiv Brick Kiln Village Pavara, | eto 30-Apr-28

Sunderbani
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Village
558 [Jammu Rajouri Bhagwati Brick Kiln  [Balshama, Valid CTO 28-Feb-25
Sunderbani
i i Village Siot, ;
559 |Jammu Rajouri Janta Brick kiln : Expired CTO 28-Feb-24 57 JKPCC of 2024 05-04-2024
Sunderbani
. Village Ainpur,
560 |Jammu  [Rajourl  [SAMSNETSINGN g, Expired CTO 31-Mar-14 07 JKPCC 2021 19-Apr-21
Brick kiln !
Sunderbani
; . |Village Chowki
561 |Jlammu  [Rajour %‘:’ Rav Dass Bick| o, Without Consent 59 of 2011 23-Apr-11
Nowshera
New Trikuta Brick  |Village Baralla, .
562 |Jammu Udhampur Kiln Jib Thathi Udh Valid CTO 28-Feb-25
: e e |Village Bardlla, . 265 JKPCC of 2024, followed 14-02-2024,
563 |Jammu Udhampur |Shiv Shanti Brick Kiln Jib, Udh. Expired CTO 31-Mar-14 by 10 of 2024 349024
564 |Jammy  |Udhampur |Sivallk Brick Village Barolla, ¢4 1O 30-Jun-13| 261 JKPCC of 2024 14-Feb-24
Industries Udh.
i Village Palli, .
565 |Jammu Udhampur |Ganesh Brick Kiln Expired CTO 30-Apr-14 262 JKPCC of 2024 14-Feb-24
Hartaryan Udh
Village
566 |Jammu Udhampur |Sona Brick Industry  [Hartaryan, Jib, |Expired CTO 31-Mar-13 27 JKPCC of 2023 08-Nov-23
Udh
567 |Jammu Udhampur |New Tawi Brick Kiln  |Village Ritti, Udh, |Expired CTO 28-Feb-14 263 JKPCC of 2024 14-Feb-24
568 |Jammu  |Udhampur |Vinod BrickKin | 1298DadAr oy o 28-Feb-25
P ' (Ritti) Udh
569 |Jammu  |Udhampur ii:a BIEREER, E'g:ge Karowa, 1o vired CTO 3-Mar-14| 11 JKPCB of 2020 26-May-20
Sunil Brick & Tiles  |Village Sunal 264 JKPCC of 2024, followed 14-02-2024,
570 demmu  [UGhBMOUT i, ety (Majatz) Ugh, | erumed by 38 of 2024 44202
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Jammu and Kashmir /axpoc\ Parivesh Bhavan, Forest Complex
Pollution Control Committee e Transport Nagar, Jammu, 180 006
chairman87jkspcb@gmail com i‘ﬁ?_j‘?{?"" Silk Factory Road
membersecrataryjkspcb@gmail com = Rajbagh, Srinagar, 190 008

0191 - 2472881, 2476925

Deputy Commissioner / District Magistrate,
District Shopian.

No:- JKPCC/NGT/130/ 3] - B¢ Date:- ©/.04.2024

Sub :-i) Hon’ble NGT Order in OA No. 594 / 2022 titled Syed Riyaz Vs UT of J&K and
Others.
ii) Directions under Section 31(A) of Air (Prevention & Control of Pollution),
1981, for regulation of Brick Kilns in District Shopian issued dated
18.01.2024 & dated 14.02.2024.
Sir,
I am directed to draw your attention to the directions issued by J&K Pollution Control

Committee on the subject cited above. The Hon'ble NGT in its Order dated 04.01.2024,
inter-alia issued following directions :-

“7. All the concerned District Magistrates and the Superintendent of Police in
the UT of Jammu and Kashmir are directed to ensure that no brick kiln is set up
and operated without obtaining CTE / CTO from J&K PCC and without due
compliance with environmental norms.”

| am to further convey that J&K PCC has issued directions for closure of individual
brick kilns that were operating without consent of the J&K PCC.
Accordingly, | am directed to request you to direct the field functionaries concerned

to ensure that :-

i. No brick kiln is allowed to operate without valid consent from Pollution Control
Committee;

ii. Brick Kilns operating without valid Licenses from the Licensing Authority without
valid consent from J&K Pollution Control Committee are closed immediately.

Yours faithfully,

oletellenny

(Ghansham Singh) JKAS

@ Member Secretary | . 4 ;4

Copy to the:- ¢

1) Financial Commissioner (Additional Chief Secretary) Department of Forests, Ecology and
Environment. Civil Secretariat. Jammu / Srinavar,
2} Divisional Commissioner. Kashmir.

3) Inspector General of Police. Kashmir,
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) Sentor Superintendent of Police. District Shopian for information and similar necessary

action,
) Regional Director. Pollution Control Commitiee. Kashmir for information and necessary

action.
6) Divisional Officer, J&K Pollution Control Committee, Shopian for information and

necessary action.
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Jammu and Kashmir 7 I8K POC | Parivesh Bhavan, Forest Complex

Pollution Control Committee Transport Nagar, Jammu, 180 006
e S~

chairmana?;kspcb@gmaﬂ.a_:m K‘gv A Silk Factory Road

membersecretaryjkspcb@gmail.com ey Rajbagh, Srinagar, 190 008

0191 - 2472881, 2476925

Deputy Commissioner / District Magistrate,
District Baramulla.

No:- JKPCC/NGT/130/ 26 4é Date:- o/ .04.2024

Sub :-1i) Hon’ble NGT Order in OA No. 594 / 2022 titled Syed Riyaz Vs UT of J&K and
Others.
ii) Directions under Section 31(A) of Air (Prevention & Control of Pollution),
1981, for regulation of Brick Kilns in District Baramulla issued dated
18.01.2024 & dated 14.02.2024.
Sir,
| am directed to draw your attention to the directions issued by J&K Pollution Control
Committee on the subject cited above. The Hon'ble NGT in its Order dated 04.01.2024,
inter-alia issued following directions :-

“7_All the concerned District Magistrates and the Superintendent of Police in
the UT of Jammu and Kashmir are directed to ensure that no brick kiln is set up
and operated without obtaining CTE / CTO from J&K PCC and without due
compliance with environmental norms.”

| am to further convey that J&K PCC has issued directions for closure of individual
brick kilns that were operating without consent of the J&K PCC.
Accordingly, | am directed to request you to direct the field functionaries concerned

to ensure that :-

i, No brick kiln is allowed to operate without valid consent from Pollution Control
Committee;

ii. Brick Kilns operating withoutvalid Licenses from the Licensing Authority without
valid consent from J&K Pollution Control Committee are closed immediately.

Yours faithfully,

(Ghansham Singh) JKAS

Qg/Mernber Secretary | . 4 3 (f

1) Financial Commissioner (Additional Chief Secretary) Department of Forests, Ecology and
Eovironment, Civil Secretariat, Jammu / Srinagar.

Copy to the:-

2} Divisional Commissioner. Kashmir.

3) Inspector General of Police. Kashmir,
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4) Senior Superintendent of Police. District Baramulla for information and similar necessary
action.

5) Regional Director, Pollution Control Committee, Kashmir for information and necessary
action.

6) Divisional Officer, J&K Pollution Control Committee, Baramulla for information and
necessary action.
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Jammu and Kashmir J&K PCC Parivesh Bhavan, Forest Complex
Pollution Control Committee <l Transport Nagar, Jammu, 180 006
chairman87jkspcb@gmail.com %{?“ﬁ, Silk Factory Road
membersecretaryjkspcb@gmail.com \“:Sﬂ-g Rajbagh, Srinagar, 190 008

0191 - 2472881, 2476925

Deputy Commissioner / District Magistrate,
District Reasi.

No:- JKPCC/NGT/ 130/ 1D ~ 29 Date: ¢)7.04.2024

Sub :-1i) Hon’ble NGT Order in OA No. 594 / 2022 titled Syed Riyaz Vs UT of J&K and
Others.
ii) Directions under Section 31(A) of Air (Prevention & Control of Pollution),
1981, for regulation of Brick Kilns in District Reasi issued dated 18.01.2024
& dated 14.02.2024.
Sir,
| am directed to draw your attention to the directions issued by J&K Pollution Control

Committee on the subject cited above. The Hon'ble NGT in its Order dated 04.01.2024,
inter-alia issued following directions :-

“7. All the concerned District Magistrates and the Superintendent of Police in
the UT of Jammu and Kashmir are directed to ensure that no brick kiln is set up
and operated without obtaining CTE / CTO from J&K PCC and without due
compliance with environmental norms.”

| am to further convey that J&K PCC has issued directions for closure of individual
brick kilns that were operating without consent of the J&K PCC.
Accordingly, | am directed to request you to direct the field functionaries concerned

to ensure that :-

i. No brick kiln is allowed to operate without valid consent from Pollution Control
Committee;

ii. BrickKilns operating without valid Licenses from the Licensing Authority without
valid consent from J&K Pollution Control Committee are closed immediately.

Yours faithfully,

‘-(kwv—i,—

(Ghansham Singh) JKAS
) Member Secretary | lr _1["
Copy to the:- -
1) Financial Commissioner (Additional Chief Secretary ) Department of Forests, Ecology and
Environment. Civil Secretariat. Jammu / Srinagar.
2) Divisional Commissioner, Jammu.

3) Inspector General of Police, Jammu.
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Senior Superintendent of Police. District Reasi for information and similar necessary
action,
Regional Director, Pollution Control Committee. Jammu for information and necessary
action.
Divisional Officer, J&K Pollution Control Committee, Reasi for information and necessary
action.
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Jammu and Kashmir JEK PCC Parivesh Bhavan, Forest Complex
Pollution Control Committee e Iransport Nagar, Jammu, 180 006

; T T
chawmanB?]kspcb@gman com ""-:*%&%?;é‘“l Silk Factory Road
membersecretaryjkspcb@gmail.com =

Rajbagh, Srinagar, 190 008
0191 - 2472881, 2476925

Deputy Commissioner / District Magistrate,
District Rajouri.

No:- JKPCC/NGT/130/ 4™~ L 2~ Date:@].04.2024

Sub:-i) Hon’ble NGT Order in OA No. 594 / 2022 titled Syed Riyaz Vs UT of J&K and
Others.
ii) Directions under Section 31(A) of Air (Prevention & Control of Pollution),
1981, for regulation of Brick Kilns in District Rajouriissued dated 18.01.2024
& dated 14.02.2024.
Sir,
| am directed to draw your attention to the directions issued by J&K Pollution Control

Committee on the subject cited above. The Hon'ble NGT in its Order dated 04.01.2024,
inter-alia issued following directions :-

“7. All the concerned District Magistrates and the Superintendent of Police in
the UT of Jammu and Kashmir are directed to ensure that no brick kiln is setup
and operated without obtaining CTE / CTO from J&K PCC and without due
compliance with environmental norms.”

| am to further convey that J&K PCC has issued directions for closure of individual
brick kilns that were operating without consent of the J&K PCC.
Accordingly, | am directed to request you to direct the field functionaries concerned
to ensure that :-
i No brick kiln is allowed to operate without valid consent from Pollution Control
Committee;

ii. BrickKilns operating without valid Licenses from the Licensing Authority without
valid consent from J&K Pollution Control Committee are closed immediately.

Yours faithfully,

ablelele g

(Ghansham Singh) JKAS

/) Member Secretary \-4 .2

“,.r’
Copy to the:-
1) Financial Commissioner (Additional Chief Secretary) Department of Forests, Ecology and
Environment, Civil Secretariat, Jammu / Srinagar.
2) Divisional Commissioner, Jammu.

3) Inspector General of Police. Jammu.

4
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4) Senior Superintendent of Police, District Rajouri for information and similar necessary
action.

5) Regional Director. Pollution Control Committee, Jammu for information and necessary
achion,

6) Divisional Oftticer. J&K Pollution Control Committee, Rajouri for information and
necessary action.
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Jammu and Kashmir VAT TS
Pollution Control Committee e
e N e, N

-_-’_"‘-u/h'\q_,
chairman87jkspcb@gmail com f e
membersecretaryjkspcb@gmail.com

0191 - 2472881, 2476925

Deputy Commissioner / District Magistrate,
District Kathua.

No:- JKPCC!NGTHSO/O? e /(f

Sub :- 1)
Others.

Parivesh Bhavan, Forest Complex
Transport Nagar, Jammu, 180 006

Silk Factory Road
Rajbagh, Srinagar, 190 008

Daze:p/ .04.2024

Hon’ble NGT Order in OA No. 594 / 2022 titled Syed Riyaz Vs UT of J&K and

ii) Directions under Section 31(A) of Air (Prevention & Control of Pollution),
1981, for regulation of Brick Kilns in District Kathua issued dated 18.01.2024

& dated 14.02.2024.
St

I am directed to draw your attention to the directions issued by J&K Pollution Control

Committee on the subject cited above. The Hon'ble NGT in its Order dated 04.01.2024,

inter-alia issued following directions :-

“7. All the concerned District Magistrates and the Superintendent of Police in
the UT of Jammu and Kashmir are directed to ensure that no brick kiln is set up
and operated without obtaining CTE / CTO from J&K PCC and without due

compliance with environmental norms."

| am to further convey that J&K PCC has issued directions for closure of individual

brick kilns that were operating without consent of the J&K PCC.

Accordingly, | am directed to request you to direct the field functionaries concerned

to ensure that :-

i. No brick kiln is allowed to operate without valid consent from Pollution Control

Committee;

ii. Brick Kilns operating without valid Licenses from the Licensing Authority without
valid consent from J&K Pollution Control Committee are closed immediately.

Copy to the:-

Yours faithfully,

oSl elelomy,
_ (Gh¥mfsham Singh) JKAS

QWP/ Member Secretary |- + a+ ‘

I) Financial Commissioner (Additional Chief Secretary) Department of Forests, Ecology and

Environment, Civil Secretariat, Jammu / Srinagar.

2) Divisional Commissioner, Jammu.
3) Inspector General of Police, Jammu.
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Senior Superintendent of Police. District Kathua for information and similar necessary

action.

Regional Director, Pollution Control Committee, Jammu for information and necessary

action.
Divisional Officer,

necessary action.

J&K  Pollution Control Committee, Kathua for information and
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Jammu and Kashmir / san poc ) Parivesh Bhavan, Forest Complex
Pollution Control Committee ffrom———— Transport Nagar, Jammu, 180 006

chairmanB87jkspcb@gmail.com

Lid Silk Factory Road
membersecretaryjkspcb@gmail com

Rajbagh, Srinagar, 190 008

01971 - 2472881, 2476925

Deputy Commissioner / District Magistrate,
District Samba.

No:- JKPCC/NGT/130/ 8§ - €9 Date:- p/.04.2024

Sub:-i) Hon’ble NGT Orderin OA No.594 /2022 titled Syed Riyaz Vs UT of J&K and
Others.
ii) Directions under Section 31(A) of Air (Prevention & Control of Pollution),
1981, for regulation of Brick Kilns in District Samba issued dated
18.01.2024 & dated 14.02.2024.
Sir,
I 'am directed to draw your attention to the directions issued by J&K Pollution
Control Committee on the subject cited above. The Hon'ble NGT in its Order dated
04.01.2024, inter-alia issued following directions: -

“7.Allthe concerned District Magistrates and the Superintendent of Police in
the UT of Jammu and Kashmir are directed to ensure that no brick kiln is set
up and operated without obtaining CTE / CTO from J&K PCC and without due
compliance with environmental norms.”

lam to further convey that J&K PCC has issued directions for closure of individual
brick kilns that were operating without consent of the J&K PCC. The list of such brick kilns
for District Samba is enclosed for your ready reference.

Accordingly, | am directed to request you to direct the field functionaries

concerned to ensure that: -

i. No brick kiln is allowed to operate without valid consent from Pollution
Control Committee;

ii. Brick Kilns operating without valid Licenses from the Licensing Authority
without valid consent from J&K Pollution Control Committee are closed
immediately.

Yours faithfully,

Encl: List of Brick Kilns.
(Ghansham Singh) JKAS | + 4 | 24
Or Member Secretary

v
Copy tathe: -

)y Financial Commissioner (Additional Chief Secretary ) Department of Forests, Ecology
and Environment. Civil Secretariat, Jammu / Srinagar.

2) Divisional Commissioner, Jammu.

3) Inspector General of Police, Jammu.
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Senior Superintendent ot Police. District Samba for information and similar necessary
action.
Regional Director, Pollution Control Committee, Jammu for information and necessary
action.
Divisional Officer. J&K Pollution Control Committee, Samba (North / South) for

information and necessary action
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1 Samba Jai Nagni Brick |Gho Manhsan, [270 JKPCC of 2024
Kiln Samba dated 15-02-2024

3 Samba New Jai Chichi [Dabuj Kaka | 268 JKPCC of 2024
Mata Brick Kiln [Samba dated 15-02-2024

4 Samba Mazdoor Kissan |Pattli, Samba |273 JKPCC of 2024
Brick Kiln dated 15-02-2024

7 Samba Nandi Brick Kiln|Rakh Baroi, 275 JKPCC of 2024
Samba dated 15-02-2024

8 Samba Jai Chichi Mata |Dabuj Kaka , 276 JKPCC of 2024
Di Brick Kiln Samba dated 15-02-2024

OM Brick Kiln  |Trilokpur, 272 JKPCC of 2024

9 Samba

Samba

dated 15-02-2024

10 Samba

Classic Brick

Rakh Baroi,

274 JKPCC of 2024

Industry Samba dated 15-02-2024

11 Samba Choudhary Patli Morh, 269 JKPCC of 2024
Brick Kiln Samba dated 15-02-2024

12 Samba M/s Jai Laxmi Rava Morh, 254 JKPCC of 2024
Brick kiln, Samba dt. 10-02-2024

13 Samba M/s Bral Brick |Raya Morh, 253 JKPCC of 2024
Kiln, Samba dt. 10-02-2024




Jammu and Kashmir ,{F”'I.J'a.K"Tc;\\-;;, Parivesh Bhavan, Forest Complex
Pollution Control Committee (e Transport Nagar, Jammu, 180 006
(M

chairman87jkspcb@gmail.com w5 oo Silk Factory Road
membersecretaryjkspcb@gmail com ; Rajbagh, Srinagar, 190 008

0191 - 2472881, 2476925

Deputy Commissioner / District Magistrate,
District Udhampur.

No:- JKPCC/NGT/130/ ¢ F - S U/ . Date:- 0/ .04.2024

Sub :-i) Hon’ble NGT Order in OA No. 594 / 2022 titled Syed Riyaz Vs UT of J&K
and Others.
ii) Directions under Section 31(A) of Air (Prevention & Control of Pollution),
1981, for regulation of Brick Kilns in District Udhampur issued dated
18.01.2024 & dated 14.02.2024.
Madam,
| am directed to draw your attention to the directions issued by J&K Pollution

Control Committee on the subject cited above. The Hon’ble NGT in its Order dated
04.01.2024, inter-alia issued following directions :-

“7.All the concerned District Magistrates and the Superintendent of Police
in the UT of Jammu and Kashmir are directed to ensure that no brick kiln is
set up and operated without obtaining CTE / CTO from J&K PCC and without
due compliance with environmental norms.”

| am to further convey that J&K PCC has issued directions for closure of
individual brick kilns that were operating without consent of the J&K PCC. The list of
such brick kilns for District Udhampur is enclosed for your ready reference.

Accordingly, | am directed to request you to direct the field functionaries

concerned to ensure that :-

i. No brick kiln is allowed to operate without valid consent from Pollution

Control Committee;
ii. Brick Kilns operating without valid Licenses from the Licensing Authority
without valid consent from J&K Pollution Control Committee are closed

immediately.
Yours faithfully,

LGhar‘.%d{d.c

Singh) JKAS )
C}; Member Secretary 4 )JT

"

Encl: List of Brick Kilns.

Copy to the:-
1) Financial Commissioner (Additional Chief Secretary) Department of Forests, Ecology
and Environment, Civil Secretariat, Jammu / Srinagar.
2) Divisional Commissioner, Jammu.
3)

Inspector General of Police, lammu.
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Senior Superintendent of Police, District Udhampur for information and similar
necessary action.
Regional Director, Pollution Control Committee. Jammu for information and
necessary action,
Divisional Officer, J&K Pollution Control Committee, Udhampur for information and
necessary action,
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l Udhampur [New Trikuta Village 266 JKPCC of 2024
Brick Kiln Barolla, Jib  [dated 14-02-2024
Thathi Udh
2 Udhampur |[Shivalik Brick |Village 261 JKPCC of 2024
Industries Barolla, Udh, |dated 14-02-2024
3 Udhampur |Ganesh Brick Village Palli, (262 JKPCC of 2024
Kiln Hartar}--‘ln dated 14-02-2024
Udh
- Udhampur [Sona Brick Village Palli, [27JKPCC of 2023
Industry Hartaryan dated 10-08-2023
Udh
5 Udhampur |New Tawi Brick |Village Ritti, [263 JKPCC of 2024
Kiln Udh. dated 14-02-2024
6 Udhampur |Vinod Brick Kiln | VillageDaddar|267 JKPCC of 2024
(Ritti) Udh dated 14-02-2024
7 Udhampur [Bawa Ambo 11 JKPCC of 2020

Brick Kiln

Village
Karowa, Udh.

dated 26-05-2020

unit holder challenged
the closure order before
the Hon'ble Court in
OWP 896/2018 titled
Hans Raj & Ors Versus
State of J&K.
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Jammu and Kashmir AR PLL Parivesh Bhavan, Forest Complex
Pollution Control Committee _'.——m—"ul; Transport Nagar, Jammu, 180 006
chairman&?jks;:‘cb@gmail o&;;m ’"‘.‘\&%WQ Silk Factory Road
membersecretaryjkspcb@gmail com Rajbagh, Srinagar, 190 008

0191 - 2472881, 2476925

Deputy Commissioner / District Magistrate,
District Pulwama.

No:- JKPCC/NGT/130/ £ 3 - '_70 Date:- ©/.04.2024

Sub :-i) Hon’ble NGT Order in OA No. 594 / 2022 titled Syed Riyaz Vs UT of J&K and
Others.
ii)  Directions under Section 31(A) of Air (Prevention & Control of Pollution),
1981, for regulation of Brick Kilns in District Pulwama issued dated
18.01.2024 & dated 14.02.2024.
Sir,
| am directed to draw your attention to the directions issued by J&K Pollution Control

Committee on the subject cited above. The Hon’ble NGT in its Order dated 04.01.2024,
inter-alia issued following directions :-
“7. All the concerned District Magistrates and the Superintendent of Police in
the UT of Jammu and Kashmir are directed to ensure that no brick kiln is set up
and operated without obtaining CTE / CTO from J&K PCC and without due
compliance with environmental norms.”
| am to further convey that J&K PCC has issued directions for closure of individual
brick kilns that were operating without consent of the J&K PCC. The list of such brick kilns
for District Pulwama is enclosed for your ready reference.

Accordingly, | am directed to request you to direct the field functionaries concerned

to ensure that :-

i. Nobrick kilnis allowed to operate without valid consent from Pollution Control
Committee;

ii.  BrickKilns operating without valid Licenses from the Licensing Authority without
valid consent from J&K Pollution Control Committee are closed immediately.

Yours faithfully,

Ghanséam Slngh) )KAS

Member Secreta
@V mber ry ‘419

Encl: List of Brick Kilns.

Copy to the:-
1) Financial Commissioner (Additional Chief Secretary) Department of Forests, Ecology and
Environment. Civil Secretariat. Jammu / Srinagar.
§

2y Divisional Commissioner, kashmir.

3 Inspector General of Police, Kashmar,
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Senior Superintendent of Police, District Pulwama for information and similar necessary
action.

Regional Director. Pollution Control Committec. Kashmir for information and necessary
Jetion.,

Divisional Officer. J&K Pollution Control Committee. Pulwama for information and
necessary action.
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1T |Pulwama [Jalal Brick Kiln Rambirpora Newa 381 JKPCC of 2024
Pulwama dated 05-03-2024
2 Pulwama M/s Dar Brick Kiln Alliepora Shahoora- (382 JKPCC of 2024
(415) Pulwama dt. 05-03-2024
3 Pulwama M/s LBK changed into | Nownagri Pulwama [383 JKPCC of 2024
M/s Bhat Brick Kiln dt. 05-03-2024
4 Pulwama M/s Sunrise Brick Rambeerpora Newa- |380 JKPCC of 2024
Kiln, Pulwama dt. 05-03-2024
6 Pulwama M/s Mir Brick Kiln, |Hastikhud Zadoora |376 JKPCC of 2024
Newa Pulwama dt. 05-03-2024
7 Pulwama M/s Kamran Brick Ramberpora Parigam {375 JKPCC of 2024
Kiln Newa Pulwama dt. 05-03-2024
8 Pulwama M/s Budshah Brick Audoora Shahoora 379 JKPCC of 2024
Kiln Pulwama. dt. 05-03-2024
9 Pulwama M/s JKB Sanzan Brick|Sanzan Asthanpora, [374 JKPCC of 2024
Kiln (151) Pulwama dt. 05-03-2024
10 |Pulwama  |M/s 417 Brick Kiln Achan Litter 378 JKPCC opf 2024
changed into 7HH into [Pulwama dt. 05-03-2024
M/s Wani Brick Kiln
117 |Pulwama M/s Gulmohar Brick |Tumchi Nowpora 387 JKPCC of 2024
Kiln, Wanipora Pulwama |dt. 05-03-2024
12 |Pulwama  |M/s Dar Brick Kiln, |Tumchinowpora 386 JKPCC of 2024
Pulwama dt. 05-03-2024
13 |Pulwama  |M/s Jehlum Brick Kiln|Tumchinowpora 385 JKPCC of 2024
407, Pulwama dt, 05-03-2024
14 |Pulwama  |M/s Five Star Brick |Wahipora Pulwama |384 JKPCC of 2024
Kiln, dt. 05-03-2024
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7 J&K Pcc iy

Parivesh Bhavan, Forest Complex
Transport Nagar, Jammu, 180 006

Jammu and Kashmir
Pollution Control Committee }[

. : . /
chmmansnksgcb@gmaﬁ.opm \\g ;; Silk Factory Road
membersecretaryjkspcb@gmail.com = Rajbagh, Srinagar, 190 008

0191 - 2472881, 2476925

Deputy Commissioner / District Magistrate,
District Kulgam.

No:- JKPCC/NGT/130/ 2/ = 7 & Date:- ) .04.2024

Sub :-1) Hon’ble NGT Order in OA No. 594 / 2022 titled Syed Riyaz Vs UT of J&K and
Others.
i) Directions under Section 31(A) of Air (Prevention & Control of Pollution),
1981, for regulation of Brick Kilns in District Kulgam issued dated
18.01.2024 & dated 14.02.2024.
Sir,
I am directed to draw your attention to the directions issued by J&K Pollution Control
Committee on the subject cited above. The Hon'ble NGT in its Order dated 04.01.2024,

inter-alia issued following directions :-

“7. All the concerned District Magistrates and the Superintendent of Police in
the UT of Jammu and Kashmir are directed to ensure that no brick kiln is set up
and operated without obtaining CTE / CTO from J&K PCC and without due
compliance with environmental norms.”

I am to further convey that J&K PCC has issued directions for closure of individual
brick kilns that were operating without consent of the J&K PCC. The list of such brick kilns
for District Kulgam is enclosed for your ready reference.

Accordingly, | am directed to request you to direct the field functionaries concerned
to ensure that :-

i. No brick kiln is allowed to operate without valid consent from Pollution Control

Committee;

ii. Brick Kilns operating without valid Licenses from the Licensing Authority without
valid consent from J&K Pollution Control Committee are closed immediately.

Yours faithfully,

(Ghansham Singh) JKAS
Q) Member Secretary . 1, . 19

—

Encl: List of Brick Kilns.

Copy to the:-
[} Financial Commissioner (Additional Chief Secretary) Department of Forests, Ecology and
Environment, Civil Seceretarial. Jammu / Srinagar.
2) Divisional Commissioner, Kashmir.
3) Inspector General of Police, Kashmir.
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Senior Superintendent of Police. District Kulgam for information and similar necessary

action,

Regional Director. Pollution
action,

Divisional Officer, J&K P
necessary action.

Control Committee, Kashmir for information and necessary

ollution Control Committee, Kulgam for information

and
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Kulgam

1 |Kulgam |Insaf Brick Kiln Yarihole Babapora 89 JKPCC of 2023
dated 22-09-2023
2  |Kulgam |BPL Brick Kiln Hablish Kulgam 96 JKPCC of 2023
dated 22-09-2023
3  |Kulgam |[Chinar Brick Kiln Baihama 175 JKPCC of 2023
dated 15-12-2023
4 |Kulgam |Sooraj Brick Kiln Baihama 93 JKPCC of 2023
dated 22-09-2023
5 |Kulgam |Tawheed Brick Factory |Hablish 94 JKPCC of 2023
TBF dated 22-09-2023
6 |Kulgam [New Zum Zum Brick |Baihama 91 JKPCC of 2023
Kiln dated 22-09-2023
7 |Kulgam [Mohd Yousuf Bhat Manigam 87 JKPCC of 2023
Brick Kiln dated 22-09-2023
8 |Kulgam |M/s Max Brick Kiln Baih Kulgam 98 PCC of 2023
dt. 22-09-2023
9 |Kulgam |M/s 515 Brick Kiln, Kelam Devsar 97 PCC of 2023
Kelam dt. 22-09-2023
10 |Kulgam M/s D.M. Brick Kiln, Kelam Devsar Kulgam 80 PCC of 2023
| | dt. 22-09-2023
11 |Kulgam [M/s F-16 Brick Kiln, Newa Chowgam Kulgam 99 PCC of 2023
dt. 22-09-2023
12 |Kulgam |M/s D.B.Z. Brick Kikln, |[Ban Devsar Kulgam 84 PCC of 2023
dt. 22-09-2023
13 |Kulgam |M/s Dar Brick Kiln Chandigam Kulgam 92 PCC of 2023
dt. 22-09-2023
14 |Kulgam |M/s Mohd Yousuf bhat |[Hablish Kulgam 87 PCC of 2023
(515) Brick Kiln, dt. 22-09-2023
15 |Kulgam |M/s K2 Brick Kiln, Habilish Kulgam 100 PCC of 2023
dt. 22-09-2023
16 |Kulgam [M/s C.M., Brick Kiln, [Adigam Kulgam 101 PCC of 2023
dte. 22-09-2023
17 'Kulgam [M/s F.M. Brick Kiln, Devsar Kulgam 83 PCC of 2023
dt. 22-09-2023
18 |Kulgam [M/s Chand Brick Kiln  |Devsar Kulgam 81 PCC of 2023
(N.M. 70-B) dt. 22-09-2023
19 |Kulgam [M/s Sahoora Brick Kiln |Kilam Kulgam 102 PCC of 2023
dt. 22-09-2023
20 |Kulgam |M/s G.S.T. Brick Kiln, |Agroo Kulgam 85 PCC of 2023
dt. 22-09-2023
21 |Kulgam |M/s Taj Brick Kiln, Mandhole Devsar 103 PCC of 2023

dt. 22-09-2023
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22

Kulgam

M/s Mohd Amin
BRather Brick Kiln (70-
R),

Banghal Devsar Kulgam

104 PCC of 2023
dt., 22-09-2023

23

Kulgam

M/s T. R. Brick Kiln,

Nawa Bonigam Kulgam

86 PCC of 2023
dt. 22-09-2023

24

Kulgam

M/s M. N. (511-A) Brick
Kiln,

Yarihola, Babapora
Kulgam

105 PCC of 2023
dt. 22-09-2023




30

Jammu and Kashmir /J&Kepcr\e Parivesh Bhavan, Forest Complex
Pollution Control Committee — Transport Nagar, Jammu, 180 006

S
chairman87jkspcb@gmail com - '
membersecretaryjkspcb@gmail com

0191 - 2472881, 2476925

Silk Factory Road
Rajbagh, Srinagar, 190 008

Deputy Commissioner / District Magistrate,
District Jammu.

No:- JKPCC/NGT/130/ 8 - 9§ . Date:- g).04.2024

Sub:-i) Hon’ble NGT Orderin OA No.594 /2022 titled Syed Riyaz Vs UT of J&K and
Others.
ii) Directions under Section 31(A) of Air (Prevention & Control of Pollution),
1981, for regulation of Brick Kilns in District Jammu issued dated
18.01.2024 & dated 14.02.2024.
Sir,
| am directed to draw your attention to the directions issued by J&K Pollution
Control Committee on the subject cited above. The Hon'ble NGT in its Order dated
04.01.2024, inter-alia issued following directions :-

“7.Allthe concerned District Magistrates and the Superintendent of Police in
the UT of Jammu and Kashmir are directed to ensure that no brick kiln is set
up and operated without obtaining CTE / CTO from J&K PCC and without due
compliance with environmental norms.”

|l am to further convey that J&K PCC has issued directions for closure of individual
brick kilns that were operating without consent of the J&K PCC. The list of such brick kilns
for District Jammu is enclosed for your ready reference.

Accordingly, | am directed to request you to direct the field functionaries

concerned to ensure that :-

i. No brick kiln is allowed to operate without valid consent from Pollution
Control Committee;
Il Brick Kilns operating without valid Licenses from the Licensing Authority

without valid consent from J&K Pollution Control Committee are closed
immediately.

Yours faithfully,
Encl : List of Brick Kilns.
7 (Ghansham Singh) JKAS | qllr
ij Member Secretary

Copy to the:-
1) Financial Commissioner (Additional Chief Secretary) Department of Forests, Ecology
and Environment, Civil Secretariat, Jammu / Srinagar.
2) Divisional Commissioner, Jammu.
3) Inspector General of Police, Jammu.



4)

6)

310

Senior Superintendent of Police. District Jammu for information and similar necessary
action.

Regional Director, Pollution Control Committee, Jammu for information and necessary
action.

Divisional Officer. J&K Pollution Control Committee. Jammu (North / South) for
information and necessary action,
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Jammu South

Jammu

Rama Krishna
Brick Industry

Chak Agra,R.S.Pura

319 JKPCC of 2024
dated 15-02-2024

2 Jammu |[Maha Lakshmi Chak Agra,RS.Pura (318 JKPCC of 2024
Brick Industries dated 15-02-2024
3 Jammu |New Gurdyal Brick |Badyal Brahmana |320 JKPCC of 2024
Kiln R.S.Pura dated 15-02-2024
4 Jammu [Bhagwati Brick Chak Agra,R.S.Pura (312 JKPCC of 2024
Indusu}' dated 15-02-2024
5 Jammu |Zamindara Brick  |Badyal Brahmana  |322 JKPCC of 2024
Industries R.S.Pura dated 15-02-2024
6 Jammu |Guru Teg Bhadur |Badyal Brahmana |314 JKPCC of 2024
Brick Kiln R.S.Pura dated 15-02-2024
7 Jammu |Vikas Brick Chak Agra,R.S.Pura |321 JKPCC of 2024
Industries dated 15-02-2024
8 Jammu [Amar Bricks & Khairi, Bishnah 311 JKPCC of 2024
Tiles Industry dated 15-02-2024
9 Jammu [Jawala Brick Kiln |Naari Khaper, 315 JKPCC of 2024
R.S.Pura dated 15-02-2024
10 Jammu |[Shree Maha Shakti [Chak Mian Sukha |324 JKPCC of 2024
Brick Kiln Singh, Bishnah dated 15-02-2024
11 Jammu  |Gurdial Brick Kiln |Badyal Brahmana, (313 JKPCC of 2024
R.S.Pura dated 15-02-2024
12 Jammu [Qutab Din Brick Chak Bala, R.S.Pura (93 JKPCC of 2020

Kiln

dated 15-12-2020
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Jammu North

1 WJammu  [Bharat Earth Products [Domana Jammu. 282 JKPCC of 2024
Domana Jammu. dated 15-02-2024

2 Jammu  |Brighu Brick Kiln Old |Old Domana 309 JKPCC of 2024
Domana Jammu. Jammu. dated 15-02-2024

3 Jammu |Choudhary Bricks and [Purkhoo Akhnoor (283 JKPCC of 2024
Tile Ind Purkhoo Road. dated 15-02-2024
Akhnoor Road.

4 Jammu  [Devi Kiln Dayaran Dayaran Jammu. |[158 JKPCC of 2021
Jammu. dated 16-02-2021

5 Jammu |Ganesh Brick Kiln Amb Grotha 284 JKPCC of 2024
Amb Garota Jammu. [Jammu. dated 15-02-2024

6 Jammu |Jai Bajrangi Brick Sangram Pur 302 JKPCC of 2024
Kiln Sangram Pur Jammu. dated 15-02-2024
Jammu.

7 Jammu |Jai Bhagwati Brick Mishriwala 285 JKPCC of 2024
Kiln Mishriwala Jammu. dated 15-02-2024
Jammu.

8 Jammu [Jai Ganesh Brick Kiln |{Gho Manahasa 285 JKPCC of 2024
Gho Manahasa Jammu. dated 15-02-2024
Jammu,

9 Jammu | Jai Mata Laxmi Brick [Dansal Jammu. 95JKPCC of 2021
Kiln Dansal Jammu. dated 20-12-2021

10 [Jammu -Raja Mandlik Mishriwala 297 JKPCC of 2024
Brick Kiln Mishriwala |Jammu. dated 15-02-2024
Jammu.

" Jammu |Jai Ram Brick Kiln Kot Ghari Jammu (286 JKPCC of 2024
Kot Ghari dated 15-02-2024

12 Jammu  [Jai Shiv Brick Kiln Jourian Akhnoor 301 JKPCC of 2024
Jourian Akhnoor Jammu.. dated 15-02-2024
Jammu.,

13 |Jammu (Kalishpati Brick Kiln |Bawa Talab 287 JKPCC of 2024
Bawa Talab Jammu. [Jammu. dated 15-02-2024

14 Jammu  |Kumar Kiln Dayaran Dayaran Jammu. (288 JKPCC of 2024
Jammu, dated 15-02-2024

15 Jammu |Laxmi Brick Kiln Marjali Jammu. (289 JKPCC of 2024
Marjali Jammu. dated 15-02-2024

16 Jammu |Mandlik Brick Kiln Buran Patta 259 JKPCC of 2024
Buran Patta Marjali Marjali Jammu. dated 15-02-2024
Jammu.

17 [Jammu  |National Brick Kiln 'Kangrial Jammu. [291 JKPCC of 2024
Kangrial Jammu. dated 15-02-2024

18 lJammu |New Bhagwati Brick Kangrial Jammu. 303 JKPCC of 2024

Kiln l{angrial Jammu,

dated 15-02-2024
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19 |Jammu |New Devi Bhagwati  |Pakhian Jammu. [293 JKPCC of 2024
Brick Kiln Pakhian dated 15-02-2024
Jammu .
20 Jammu |[New Krishna Brick Rakh Burn 292 JKPCC of 2024
Kiln Rakh Burn Jammu. dated 15-02-2024
Jammu.
21 Jammu  |Northern Brick Kiln  |Kangrial Jammu. (294 JKPCC of 2024
Kangrial Jammu. dated 15-02-2024
22 Jammu |Om Brick and Tile Ind |Purkhoo Jammu. [295 JKPCC of 2024
Purkhoo Jammu. dated 15-02-2024
23 |Jammu  [Pcer Baba Brick Kiln |Bhala Da Bagh 296 JKPCC of 2024
Bhala Da Bagh Akhnoor Jammu. |dated 15-02-2024
Akhnoor Jammu.
24 Jammu |Radha Swami Brick |Bawa Talab 34 JKPCC of 2023
Kiln Bawa Talab Akhnoor Road dated 11-08-2023
Akhnoor Road Jammu
25 Jammu |Raja Mandlik Brick [chak Balwal 297 JKPCC of 2024
Kiln chak Balwal Jammu dated 15-02-2024
Jammu,
26 |Jammu [Sat Guru Brick Kiln  [Dhayaran Jammu. |298 JKPCC of 2024
Dhayaran Jammu. dated 15-02-2024
27 Jammu |Shiva Brick Kiln Prani |Muthi Akhnoor 244 PCB of 2015
Muthi Akhnoor Jammu, dated 20-01-2015
Jammu.
28 Jammu  |Suraj Brick Kiln and  |Kangrial Jammu. [305 JKPCC of 2024
Tile Ind. Kangrial dated 15-02-2024
Jammu,
29  |Jammu |Trishul Brick Kiln Bawa Talab 307 JKPCC of 2024
Jammu, dated 15-02-2024
30 [Jammu |M/s Jai Kiln, Manyal Brahmana (260 JKPCC of 2024
Jammu dt. 10-02-2024
31 Jammu  |M/s Kalka Brick Kiln, [Bawa Talab 255 JKPCC of 2024
Akhnoor Road dt. 10-02-2024
Jammu
32 [Jammu |M/s Shree Ganesh Kangrail Dharayan [131 JKPCB of 2021
Kiln, Jammu, dt. 11-01-2021
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Jammu and Kashmir //’}‘""“&K F:;?\\ Parivesh Bhavan, Forest Complex

Pollution Control Committee ( ep—) Transport Nagar, Jammu, 180 006
e

chairman87jkspcb@gmail.com el e 2 Silk Factory Road

membersecretary/kspcb@gmail com > Rajbagh, Srinagar, 190 008
0181 - 2472881, 2476925

Deputy Commissioner / District Magistrate,
District Anantnag.

No:- IKPCC/NGT/130/ 29 — 8 € Date:-6/.04.2024

Sub :- i) Hon’ble NGT Order in OA No. 594 / 2022 titled Syed Riyaz Vs UT of J&K and

Others.
ii) Directions under Section 31(A) of Air (Prevention & Control of Pollution),

1981, for regulation of Brick Kilns in District Anantnag issued dated
18.01.2024 & dated 14.02.2024.

Sir,
| am directed to draw your attention to the directions issued by J&K Pollution Control

Committee on the subject cited above. The Hon’ble NGT in its Order dated 04.01.2024,
inter-alia issued following directions :-

“7. All the concerned District Magistrates and the Superintendent of Police in
the UT of Jammu and Kashmir are directed to ensure that no brick kiln is setup
and operated without obtaining CTE / CTO from J&K PCC and without due
compliance with environmental norms.”

| am to further convey that J&K PCC has issued directions for closure of individual
brick kilns that were operating without consent of the J&K PCC. The list of such brick kilns
for District Anantnag is enclosed for your ready reference.

Accordingly, | am directed to request you to direct the field functionaries concerned

to ensure that :-

i.  No brick kiln is allowed to operate without valid consent from Pollution Control
Committee;

ii. BrickKilns operating without valid Licenses from the Licensing Authority without
valid consent from J&K Pollution Control Committee are closed immediately.

Yours faithfully,

Encl: List of Brick Kilns.
(Ghansham Singh) JKAS
Member Secretary I lf -l

Copy o the-
1) Financial Commissioner (Additional Chief Secretary) Department of Forests, Ecology and
Environment, Civil Secretariat, Jammu / Srinagar.
2) Divisional Commissioner, Kashmir.
3) Inspector General of Police. Kashmir.
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Senior Superintendent of Police, District Anantnag tor information and similar necessary
action.

Regional Director, Pollution Control Committee, Kashmir for information and necessary
action.

Divisional Officer. J&K Pollution Control Committee, Anantnag for information and
necessary action.
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T |Anantnag |Sun Brick Kiln | Drenin Dawlatabad |215 JKPCC of 2024
dated 10-01-2024

2 |Anantnag |[Abass Brick Brakpora Bulbul [401 JKPCC of 2024
Kiln Nowgam dated 19-03-2024

3 |Anantnag |Bilal Brick Kiln | Thajwara Achabal |403 JKPCC of 2024

dated 19-03-2024

4 |Anantnag |Suraj Brick Nunwane Brakpora |400 JKPCC of 2024
Kiln dated 19-03-2024

5 |Anantnag M N K Brick Bumthan 404 JKPCC of 2024
klin ANANTNAG dated 19-03-2024

6 |Anantnag |M/s Sameer Katchpora Anantnag [402 JKPCC of 2024
Ahmad Dar dt. 19-03-2023
(Now DBZ),

7 |Anantnag [M/s Fayaz Katchpora Nipora 211 JKPCC of 2024
Ahmad Brick  |[Anantnag dt. 10-01-2024
Kiln at

8 |Anantnag |M/s Mushtaq |Katchpora —Nipora- |210 JKPCC of 2024
Ahmad Brick |Anantnag,
Kiln,

9 |Anantnag [M/s Hamdar Hajiopora Donipawa |212 JKPCC of 2024
Brick Kiln, Anantnag dated 10-01-2024

10 |Anantnag |M/s DBZ Brick |Monghal Antnang |216 JKPCC of 2024
Kiln, dt. 10-01-2024

11 |Anantnag |M/s Jannat L.alan Ganoor 207 JKPCC of 2024
Brick Kiln, Anantnag dt. 10-01-2024

12 |Anantnag [M/s Showket Ganoor Katchpora- {399 JKPCC of 2024
Brick Kiln (A |Anantnag dt. 19-03-2024
One),

13 |Anantnag [M/sDiamond Dialgam Near Govt. (107 JKPCC of 2023
Brick Kiln (New |Medical College dt. 05-10-2023
Shahi Hamdan) [Anantnag

14 |Anantnag |M/s JK Brick |Monghal Anantnag (369 JKPCC of 2024
Kiln (MBK), dt. 01-03-2024

15 |Anantnag |[M/s Shahi Brienty Anantnag  |214 JKPCC of 2024

Hamdan Brick
Kiln,

dt. 10-01-2024
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16 |Anantnag (M/s DBZ Brick |Badragund 213 JKPCC of 2024
Kiln | Anantnag dt. 10-01-2024

17 |Anantnag |M/s Reyaz Lalan near Railway (208 JKPCC of 2024
Ahmad ( Now [Line-Anantnag dt. 10-01-2024
RR) Brick Kiln

18 |Anantnag |M/s Zum Zum |at Damjan Vessu - |217 JKPCC of 2024
Brick Kiln Anantnag. dt. 10-01-2024

19 |Anantnag |M/s Evergreen |Nassu Badragund 209 JKPCC of 2024
Brick Kiln , Anantnag. dt. 10-01-2024

20 |Anantnag (M/s Gousul- Drenin, Dawlat 368 JKPCC of 2024
Azam Brick Abad, Anantnag dt. 01-03-2024
Kiln (D50)

21 |Anantnag |M/s Shahi- Sesman Damjan 371 JKPCC of 2024
Hamdan Brick |Anantnag. dt. 01-03-2024
Kiln (DAR)

22 |Anantnag |M/s Imran Imoh Shelipora 370 JKPCC of 2024
Brick Kiln, Anantnag dt. 01-03-2024




Jammu and Kashmir RK POC Parivesh Bhavan, Forest Complex
Pollution Control Committee : Transport Nagar, Jammu, 180 006

e |
chairmang7jkspcb@gmail.com \\\g\;‘%@’ Silk Factory Road
membersecretaryjkspcb@gmail.com — Rajbagh, Srinagar, 190 008

0191 - 2472881, 2476925

Deputy Commissioner / District Magistrate,
District Budgam.

No:- JKPCC/NGT/130/95 - /o). Date:- ¢/ .04.2024

Sub :-i) Hon’ble NGT Order in OA No. 594 / 2022 titled Syed Riyaz Vs UT of J&K and
Others.
ii)  Directions under Section 31(A) of Air (Prevention & Control of Pollution),
1981, for regulation of Brick Kilns in District Budgam issued dated
18.01.2024 & dated 14.02.2024.
Sir,
| am directed to draw your attention to the directions issued by J&K Pollution Control

Committee on the subject cited above. The Hon’ble NGT in its Order dated 04.01.2024,
inter-alia issued following directions :-

“7. All the concerned District Magistrates and the Superintendent of Police in
the UT of Jammu and Kashmir are directed to ensure that no brick kiln is set up
and operated without obtaining CTE / CTO from J&K PCC and without due
compliance with environmental norms.”

I'am to further convey that J&K PCC has issued directions for closure of individual
brick kilns that were operating without consent of the J&K PCC. The list of such brick kilns
for District Budgam is enclosed for your ready reference.

Accordingly, | am directed to request you to direct the field functionaries concerned
to ensure that :-

i. No brick kiln is allowed to operate without valid consent from Pollution Control
Committee;

il.  Brick Kilns operating without valid Licenses from the Licensing Authority without
valid consent from J&K Pollution Control Committee are closed immediately.

Yours faithfully,

{Ghans%& gn%i?)(jté\s )«

Member Secretary ¥ 19'
Copy to the:- v*

1) Financial Commissioner (Additional Chief Secretary) Department of Forests, Ecology and
Environment, Civil Secretariat. Jammu / Srinagar.

2) Divisional Commissioner, Kashmir.

3

Encl: List of Brick Kilns

) Inspector General of Police. Kashmir.,
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Senior Superintendent of Police. District Budgam for information and similar necessary
action.
Regional Director, Pollution Control Committee, Kashmir for information and necessary
action.
Divisional Ofticer. J&K Pollution Control Committee. Budgam for information and

necessary action,
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1 Gem Brick Kiln Chattergam 161 JKPCC of 2023
dated 15-12-2023
2 Shan Brick Kiln Gudsathu 172 JKPCC of 2023
dated 15-12-2023
3 Bhat Brick Kiln Hushroo, Chadoora 162 JKPCC of 2023
dated 15-12-2023
4 Bismillah Brick Ichgam, Budgam 150 JKPCC of 2023
Manufacture dated 01-02-2023
5 Rahat Brick Kiln Chitroo, Dangerpora 144 JKPCC of 2023
dated 01-02-2023
6 New Alamdar Brick  |Gudsathu 166 JKPCC of 2023
Kiln dated 15-12-2023
7 Majid Traders Brick |Panzan, Chadoora 126 JKPCC of 2023
Kiln dated 01-02-2023
8 New Dar Brick Kiln  |Razwan, Budgam 152 JKPCC of 2023
dated 15-12-2023
9 Sheikh-ul-Alam Brick |Kathir Gund, Chadoora [135JKPCC of 2023
Kiln dated 01-02-2023
10 New Ruby Brick Kiln |Chattergam 169 JKPCC of 2023
dated 15-12-2023
11 Aijaz Brick Kiln Ichgam 167 JKPCC of 2023
dated 01-12-2023
12 Yaseen Brick Kiln Mirgund, Budgam 49 JKPCC of 2023
dated 14-08-2023
13 Tariq Brick Kiln Parniv, Budgam 356 JKPCC of 2024
dated 01-03-2024
14 Friends Brick Kiln Wagar, Chadoora 170 JKPCC of 2023
dated 15-12-2023
15 New Amin Brick Kiln, [Devbagh, Panzan 171 JKPCC of 2023
Gopalsaif dated 15-12-2023
16 Anwar Brick Kiln Name | Choon, Budgam 137 JKPCC of 2023
changed to Nazir Brick dated 01-02-2023
17 Shaan Brick Kiln Kanir, Chadoora 162 JKPCC of 2023
dated 15-02-2023
18 Firdous Brick Kiln  [Qazipora, Chadoora 188JKPCC 0f 2023
dated 22-12-2023
19 M Co Brick Kiln Diffpora, Waterwani 196 JKPCC of 2023
dated 22-12-2023
20 Farooq Brick Kiln Summerbugh, Lasjan 122 JKPCC of 2023
dated 31-01-2023
21 Magqbool Brick Kiln Chilyech, Chadoora 185 JKPCC of 2023
dated 22-12-2023
22 Gulfam Brick Kiln ~ [Chandpora 181 JKPCC of 2023
dated 22-12-2023
23 Sofi Brick Kiln

Chandpora

06 JKPCC of 2023

dated 14-04-2023
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Budgam

Zydaan Brick Kiln

Dadina, Budgam

190 JKPCC of 2023
dated 22-12-2023

25 |Budgam |Friends Brick Kiln Charangam, Beerwah 170 JKPCC of 2023
dated 15-12-2023
26 |Budgam |Burhan Brick Kiln Waterwani, Budgam 193 JKPCC of 2023
dated 15-12-2023
27 |Budgam [Shah i Hamdan Brick Nandvanpora, Budgam 186 JKPCC of 2023
Kiln dated 22-12-2023
28 |Budgam |TATA Brick Kiln Labartal, Budgam 183 JKPCC of 2023
dated 22-12-2023
29 |Budgam |Shalimar Brick Kiln |Paymus, Sangam 184 JKPCC of 2023
dated 22-12-2023
30 |Budgam |Manzor Bricks Khadipora Halqa, 201 JKPCC of 2023
Nassrullahpora dated 22-12-2023
31 |Budgam [Jehlum structures Ompora, Budgam 192 JKPCC of 2023
dated 22-12-2023
32 |Budgam |Kuwait Brick Kiln Summerbugh, Lasjan 119 JKPCC of 2023
dated 31-01-2023
33 |Budgam |Pushoo Brick Kiln  [Shoolipora 197 JKPCC of 2023
dated 2212-2023
34 (Budgam [Mughal Brick Kiln Nasrullahpora, 198 JKPCC of 2023
Waterwani dated 22-12-2023
35 |Budgam Ghulam Mohammad Summerbugh, Lasjan 120 JKPCC of 2023
Malik Brick Kiln dated 31-01-2023
36 |Budgam |Sheikh ul Alam Brick |Nandvanpora, Budgam  [135 JKPCC of 2023
Kiln dated 01-02-2023
37 |Budgam |Bismillah Brick Kiln |Poonch Gund 191 JKPCC of 2023
dated 22-12-2023
38 |Budgam |M/s Irfan Brick Kiln, | Ichkot —Ichgam Budgam |149 JKPCC of 2023
dt. 01-02-2023
39 |Budgam |M/s Gousia Brick at Chitroo Gudsathua- 164 of PCC 2023 dt,
Kiln, Budgam 15-12-2023
40 |Budgam |M/s Chinar Brick at Dooniwari Chattergam |175 of PCC 2023 dt.
Kiln, Budgam 15-12-2023
41 |Budgam [M/s New Royal Brick Aalipora, Chadoora- 143 of PCB 2023 dt.
Kiln Budgam 01-02-2023
42 |Budgam [M/s Tariq Brick Kiln, Kulbugh Wagar Budgam (356 JKPCC of 2024
dt. 01-03-2024
43 |Budgam |M/s Highland Brick Gopalsafe-Budgam 361 JKPCC of 2024
Kiln, dt. 01-03-2024
44 |Budgam [M/s Mohammad Ichgam-Budgam 398 JKPCC of 2024
Yousuf Wani Brick dt. 19-03-2024
Kiln,
45 |Budgam |M/s Kohinoor Brick Yarikalan, Chadoora 168 of PCC 2023 dt.
Kiln, Budgam 15-12-2023
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46 |Budgam|M/s Samco Brick Kiln,|Gudsathu Budgam 348 JKPCC of 2024
dt. 01-03-2024
47 |Budgam|M/s Mohammad Amin|Heewader Budgam 393 JKPCC of 2024
Brick kiln, dt. 19-03-2024
48 |Budgam|M/s Nagrad Brick Nowbagh Budgam 349 JKPCC of 2024
Kiln, dt. 01-03-2024
49 |Budgam |M/s Al-Mehdi Brick |[Chattergam-Budgam 350 JKPCC of 2024
Kiln dt. 01-03-2024
50 |Budgam [M/s New Arfat Brick |Quenjipora Budgam 130 JKPCC of 2023
Kiln, dt. 01-02-2023
51 |Budgam |M/s Dilber Brick Kiln |at Noubugh Budgam 173 of PCC 2023 dt.
15-12-2023
52 |Budgam |M/s Nath Brick Kiln, | Chattergam Budgam 343 JKPCC of 2024
dt. 01-03-2024
53 |Budgam|M/s Imperial Brick  [Gariend Budgam 218 JKPCC of 2024
Kiln, dt. 19-01-2024
54 |Budgam |M/s Chinar Brick Paller, Budgam 177 JKPCC of 2023
Kiln, dt. 22-12-2023
55 |Budgam |M/s Zahoor Ahmad |Shalina-Budgam 351 JKPCC of 2024
Nath Brick Kiln, dt. 01-03-2024
56 |Budgam |M/s Paris Brick Kiln, |Parisabad, Budgam 223 JKPCC of 2024
dt. 19-01-2024
57 |Budgam [M/s Bismillah Brick |Parisabad-Budgam 363 JKPCC of 2024
kiln, dt. 01-03-2024
58 |Budgam |M/s Bloore Brick Kiln [at Parisasbad Budgam 146 JKPCC of 2023
- dt. 23-11-2023
59 |Budgam |M/s Ubiad Brick Kiln, [Rakshalina, Budgam 224 JKPCC of 2024
dt. 19-01-2024
60 [Budgam |M/s United Brick Kiln |Utligam, Budgam 182 JKPCC of 2023
dt, 22-12-2023
61 |Budgam [M/s Royal Brick Kiln, [Chack-i-Deewan 111 JKPCC of 2023
Lakhmin Despora, dt. 09-10-2023
Beerwah Budgam
62 |Budgam |M/s Dar Brick Kiln, Chattergam, Budgam 179 JKPCC of 2023
dt. 22-12-2023
€3 |Budgam |M/s Bismillah Brick Rakshalina-Budgam 116 PCC of 2023 dt.
kiln, 31-01-2023
64 |Budgam [M/s Aqsa Brick Kiln, |Labbertal Budgam 362 JKPCC of 2024
dt. 01-03-2024
65 |Budgam|M/s New Bishmillah Parisabad-Budgam 366 JKPCC of 2024
Brick Choice, dt. 01-03-2024
66 |Budgam|M/s Shah and Shah Wahiabpora Budgam 178 JKPCC of 2023
Brick Kiln, dt. 22-12-2023
67 |Budgam [M/s Farooq Ahmad Summerbugh, Shalina 122 PCC of 2023 dt.
Dar Brick Kiln, Budgam 31-01-2023
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68 |Budgam|M/s Hill Brick Kiln, |Wahabpora Budgam 145 JKPCC of 2023
dt. 23-11-2023
68 |Budgam|M/s Sayara Brick Gariend-Budgam 390 JKPCC of 2024
Kiln, dt. 19-03-2024
70 |Budgam |M/s Azad Brick Kiln, |Gariend Budgam 357 JKPCC of 2024
dt. 01-03-2024
71 |Budgam |M/s Mir Brick Kiln, |Dadina Budgam 365 JKPCC of 2024
dt 01-03-2024
72 |Budgam |M/s Rasool Mir Brick [Punch Gund Budgam 189 JKPCC of 2023
Kiln dt. 22-12-2023
/3 |Budgam |M/s Dar and Dar Batpora Wader Budgam |187 JKPCC of 2023
Brick Kiln dt. 22-12-2023
74 |Budgam |M/s Igbal Brick kiln  (Behrampora,Chadoora |391 JKPCC of 2024
(Now Alamdar Brick |Budgam dt. 19-03-2024
Kiln)
75 |Budgam |M/s Matoo Brick Kiln [at Rakshalina Budgam 147 JKPCC of 2023
dt. 23-11-2023
78 | Budgam M/s Zaffron Brick Labbertal Budgam 353 JKPCC of 2024
Kiln, dt. 01-03-2024
77 |Budgam|M/s Qiyam Brick Kiln |at Bapat Beerwah 144 JKPCC of 2023
Budgam dt. 23-11-2023
78 |Budgam|M/s Hydrop Brick Mullsula, Beerwah 166 PCC of 2023 dt.
Kiln, Budgam 03-02-2023
79 |Budgam |M/s Kohinoor Brick | Lasjan Budgam 118 PCC of 2023 dt.
Kiln, 31-01-2023
80 |Budgam |M/s Golden Brick Bundgam Budgam 364 JKPCC of 2024
Kiln, dt. 01-03-2024
81 |Budgam M/s Habib Brick Kiln |Seerbagh Lasjan Budgam |347 JKPCC of 2024
dt. 01-03-2024
82 |Budgam |M/s High Land Brick |Gopalsafe-Budgam 361 JKPCC of 2024
Kiln, dt. 01-03-2024
83 |Budgam [M/s Noor Brick Kiln, |Dedji Malikgund Budgam [346 JKPCC of 2024
dt. 01-03-2024
84 |Budgam|M/s Alamdar Brick Nowbugh Budgam 397 JKPCC of 2024
Kiln, dt. 19-03-2024
85 |Budgam|M/s Shaheen Brick Bunhama Beerwah 355 JKPCC of 2024
Kiln, Budgam dt. 01-03-2024
86 |Budgam [M/s Alamdar Brick Saratpora Budgam 138 JKPCC of 2023
Kiln, dt. 01-02-2023
87 |Budgam [M/s Aadil Brick Kiln, |Mulshulla Beerwah 367 JKPCC of 2024
Budgam dt. 01-03-2024
88 |Budgam [M/s Max Brick Kiln Noubugh Chadoora 345 JKPCC of 2024
Budgam dt. 01-03-2024

Budgam

|

M/s Koka Brick Kiln,

Kultreh Budgam

351 JKPCC of 2024

dt. 01-03-2024
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90 |Budgam |M/s Brick No. 5, Behrampora Chadoora  |344 JKPCC of 2024
Budgam dt. 01-03-2024

97 |Budgam |M/s Jehlum Brick Behrampora Chadoora (396 JKPCC of 2024
Kiln, Budgam. dt. 19-03-2024

92 |Budgam [M/s Brick No. 37D Kultreh Budgam 342 JKPCC of 2024
dt. 01-03-2024

93 |Budgam|M/s Mushtaq Brick Mamgund, Beerwah 167 JKPCC of 2023
Kiln, Budgam dt. 03-02-2023

94 |Budgam|M/s Brick No. 911 Bagh-i-Hvder, Kral 392 JKPCC of 2024
Brick Kiln, Check, Budgam dt. 19-03-2024

95 |Budgam |M/s Valley Brick Kiln, |Nigloo-Beerwah, Budgam [225 JKPCC of 2024
dt. 19-01-2024

96 |Budgam [M/s Max Brick Kiln, |Bupput Beewah Budgam |358 JKPCC of 2024
dt. 01-03-2024

97 |Budgam|M/s Mehak Brick Seerbagh Rakshalina 121 PCC of 2023 dt.

Kiln, Budgam 31-01-2023

98 |Budgam|M/s Shah-i-Hamdan |Baghi Shakoor Shah 394 JKPCC of 2024
Brick Kiln, Budgam dt. 19-03-2024

99 |Budgam|M/s Kashmir Brick Mamgund, Beerwah 164 JKPCC of 2023
Kiln, Budgam dt. 03-02-2023

100 |Budgam |M/s Muslim Brick Parisabad Budgam 360 JKPCC of 2024
Kiln, dt. 01-03-2024

101 |Budgam [M/s Bismillah Brick |Harda Batapora, Budgam [226 JKPCC of 2024
Kiln, dt. 19-01-2024

102 |Budgam |M/s Sayar Brick Kiln, |Surenhall Budgam 142 PCC of 2023 dt.

23-11-2023

103 |Budgam |M/s Wani Brick Kiln, |Beerwah Budgam 108 JKPCC of 2023
Bunhama, dt. 06-10-2023

104 'Budgam |M/s Syed Mussa Brick Basipora Parisabad 359 JKPCC of 2024
Kiln, Budgam dt. 01-03-2024

105 |Budgam |M/s Fayaz Ahmad Labertal Budgam 354 JKPCC of 2024

Shagood Brick Kiln,

dt. 01-03-2024
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Jammu and Kashmir _ J"‘—"*;K reC Parivesh Bhavan, Forest Complex
Pollution Control Committee feas——) Transport Nagar, Jammu, 180 006
- i T T :

chairman87jkspcb@gmail.com \“_V" Silk Factory Road

membersecretaryjkspcb@gmail.com
0191 - 2472881, 2476925

Rajbagh, Srinagar, 190 008

The Regional Director, Jammu/Kashmir,
Pollution Control Committee,
Jammu/Srinagar.

No:- JKPCC/NGT/130/ 7/ 7 = (9 Dated: ¢ -03-2024

Sub:- Hon’ble National Green Tribunal Directions in O.A No. 594/2022 titled
Syed Riyaz V/s Union Territory of Jammu and Kashmir.

J&K Pollution Control Committee has issued directions from time to time for
closure of Brick Kilns that were operating without valid consent. Circular
instructions have already beenissued vide No. JKPCC/PS/MS/23/2256-80 dated 04-
12-2023 that District/Divisional Officer shall proceed under the relevant Sections of
the Air/Water Act and file complaints in the competent court against the occupiers
who fail to comply with the directions issued by J&K Pollution Control Committee.

In view of the above, the following instructions are hereby reiterated:

1. Divisional Officers concerned shall ensure that no Brick Kiln in respect of
which closure order has been issued is allowed to operate in violation of
the environmental laws in their respective jurisdictions.

2. In case any violation is noticed the Divisional Officer shall immediately
report the same to District Magistrate, Superintendent of Police of the
District, and Member Secretary J&K PCC. Further, the Divisional Officer
shall ensure filing of complaint against the occupier in the court without
any delay.

3. In case the Divisional Officers fails to report any instance of violation of
J&K PCC directions by any Brick Kiln owner in his jurisdiction, the officers
and officials concerned shall be liable to be proceeded against fo
dereliction of duties.

(Vasf?’a’agg)i 3l

(yChairman
/
Copy to the:-

1. All District/Divisional Officers J&K PCC.
2. Assistant Law Officer, J&K PCC Srinagar.
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PUBLIC NOTICE

Kind Attention all Brick Kiln Owners, J&K

The Ministry of Environment, Forests and Climate Change, Government of India vide Notification GSR
143 (E) Dt. 22m February 2022 read with Notification GSR 895 (E)' datgd 15" December 2023, has
prescribed the following environmental standards for operation of brick kilns under the Environment
(Protection) Rules, 1986:

Particulate matter in stack emission - | 250 mg/Nm’ ]
Minimum ;t.-uThmght (other than Vertical Shaft Brick Kiln)
. Kiln capacity less than 30,000 bricks per day 24m
.~ Kiln capacity 30,000 bricks per day ormore 27m |
Minimum stack height (Vertical Shaft Brick Kiln)
- Kiln capacity less than 30,000 bricks per day 14m (at least 7.5 m from
| loading platform)
Kiln capacity 30,000 bricks per day or more 16 m (at least 8.5 m from

| loading platform)

New brick kilns shall be allowed only with z1g-zag technology or vertical shaft or use of piped Natural Gas
as fuel in brick making.

Existing brick kilns located within 10 km of non-attainment city boundary (Jammu and Srinagar Municipal

Corporation area) must convert to Zig-zag technology/ Vertical shafi technology/ piped natural gas by or
before 23 February 2024,

[n the rest of the UT of J&K, existing brick kilns must convert to Zig-zag technology/ Vertical shaft
technology/ piped natural gas by or before 23 February 2025.

For further details regarding environmental standards pertaining to Brick Kilns, please visit the website of
J&K PCC https:/ ‘ikpec.nic.net.in under Standards> Industry Specific > Brick Kiln.

Further, the Hon'ble National Green Tribunal in OA No 594/2022 titled “Syed Riyaz V/s UT of J&K and
Others” in 1ts order dated 04.01.2024 has, inzer alia, issued the following directions:

Operated without obtaining CTE/ CTO from JK PCC and without due compliance
with environmental norms.

Acco@ngly. all Brick Kiln owners are advised to adhere to the enviro
brick kilns under the Environment (Protection) Rules, 1986, and the d
Tribunal in the matter,

Violation of prescribed norms is punishable under the Air (Prevention
and the Environmental (Protection) Act 1986,

nmental standards for operation of
irections of Hon’ble National Green

and Control of Pollution) Act, 198]

Issued in public interest by
Jammu and Kashmir Pollution Control Committee



